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June, 1979, but postponed their decision
till the 12th July, 1979 on the intervention
of the Mayor of Del Ei. Meanwhile, the
employees’ union participated in the con-
ciliation proceedings before the Labour
Commissioner. The employee union was
advised by the Labour Commissioner not
to proceed on strike while conciliation pro-
ceedings were in progress.  Still, the em-
ployees of the Undertaking suddenly and
illegally struck work on the evening of the
1rth July 1979. It is learnt from the
Municipal Corporation that the em-
ployees apparently, tampered with the
‘water-supply equipment and the distribu-
tion system before they went on strike.
The Municipal Commissioner and other
functionaries of the Corporation visited the
plants in theearly hours today. Army
technicians have been called in to assist
the civil authorities in putting the equip-
ment in order and in resuming normal
water supply. Meanwhile, the distribu-
tion lines and valves are being checked
to engure that there is no disruption in
distribution. Since it is the Municipal
Corporation of Delhi which supplies water
also to the New Delhi Municipal Com-
mittee and the Cantonment arcas, water
sunnly in  the areas under the MCD,
NDMC and the Cantonment was seriously
disrupted this morning. The Municipal
Corporation expects that the normal
water supply will be resumed before mid-
night.

MOTION

SHRI B. P. MANDAL (Madhepura) :
Mr. Deputy Speaker, Sir, I rise to oppose
the No-Confidence motion of Mr. Y.B.
Chavan. I would rather appeal to the
Patriot.c sense of Mr.Chavan to witch
draw this No-Confidence motion because,
as you know and everybody here knows,
there is no alternative to the Janata Govern-
ment-in this country. The alternative to
Janata Government is chaos and confusion
which may ultimately lead to loss of demo-
cracy in our country, Nobody in our
country will like that,

During the Emergency, we had enough
experience of whatloss of democracy means
to the pecople. The whole country waslike
ajail. Nobody had freedom of expression;
nobody hadfreedom of speech ; nobody had
freedom of movement. I.akhs and lakhs
of our workers and leaders were sent to
jail without trial. The first and foremost
thing that the Janata Government has
done is that thev have restored democracy.
Everybody is free now. During the
Emergency, under the leadership of the
then Prime Minister, even the speeches
of Members of Parliamentwere not allowed
to be mhtished iy the nevespapers, There
whns strict censarshin over (he newsnaners,
All those restrictions have been done
awav with, The whole country is now
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enjoying freedom.,  If at all=I think,
the No-Confidence motion is not going to
succeed—if succeeds, it will be most un-
patriotic on the part of the mover of the
motion.

After all, what has this No-Confidence
brought about ? It has brought
about a number of defecticns, Since
long, there has been a strong public
opinion in this country that defections
should be done away with. The Anti-
Defenctions Bill was pending before Parlia-
ment since the Fourth Lok Sabha and
every body, including Mr. Chavan, and all
the leaders were speaking at the top of
their voice that if there is any danger to
the country, it is from the defections of
legislators in Assemblies and Parliament.
The moment Mr. Chavan brought this
No-Confidence motion, there have been
a number of defections.

1 have had such an experience myself
in 1968. When there was the Samudid
Government of Mr. Mahamaya Prasad
Sinha, my friend who is sitting here by
my side, I happened to be Health Minister
just like Mr. Raj Narain who was the
Health Minister here, I also felt insulted
as he felt insulted. I also organised a
number of members and that Government
was toppled and, later on, I became the
Chief Minister. But then at that time,
these verv gentlemen, Mr. Raj Narain
and all these persons, from the house-tops
were saying;

THATE WY ST E, 2w By arar am B

It once happened that when I was the
Chief Minister, I was going by train to
Hasanpur and by another train passing
by, Mr. Raj Narain and his men were
going. As soon as they came to know
that the Chief Minister was going by the
other train, the slogan was given.

Ty o wTT § T W Wy o A E )

Now, he himselfis doing the same thing
for which he was so much againat at that
time. Although I succeeded in torrlirg
the Government, although I succceded
in becoming the Chief Minister of the
State, and, later on, after resigning my
seat in Parliament, zlthoug 1 succeeded in
getting re-elected as  an Independent
candidate defeating 211 the forces which
were put up against me, from that time
1felt that in future this should not be dore,
Therefore, 1 would call unon Mr. Raj
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Narain not to do the same thing. - Ifhe calls
ita revolution, that wasa better revolution,
For the first time, under me, the Soshit Dal
was formed and a person belonging to
backward classes became the Chief
Minister. Before that, nobody could
imagine that anybody belonging to the
backward classes could be the Chief
Minister in the caste-ridden State of Bihar.
But then, Shri Raj Narain himsell and
all his men were so much against me,
crying throughout the country—

™ N ST AIm A rarar

How is he doing the same thing now.
1 wonder.

And Raj Narainji was speaking about
Jana Sangh. In .that Government also,
in which I was a Minister and Mahamaya
Babu, sitting by my side, was the Chjef
Minister, the Jana Sangh had participated,
And when Karpuri Thakur became Chijef
Minister next time, he also participated
in Jana Sangh. But today Raj Narainji
is saying that the Jamshedpur riot is due
to some Pande, an MLA belonging
to Jana Sangh==that the riot was perpe-
tuated because of him, and he put the
blame on this Government. I wonder
how it can be. 1 had been to Jamshed-
pur when Karpuri Thakur was Chjef
Minister of Bihar. Some local officers
of Jamshedpur were saving that the pro-
cession of some Mahabiri Jhanda should
not pass through that street and, for six
davs, the ML A was on strike. Later on,
orders from the Chief Minister had gane
to the District Magistrates andthe Superin-
tendent of Police, and Karpuriji was the
Chief Minister, belonging to the same
Party as Shri Raj Narain : he isstill an
associate of his. The order did not go
from the Prime Minister. So. wha was
resnonsible for that 2 (Inferruptions)

So, what T sav is. when there was a riot
in Jamshedpur, who was the Chief Minis-
ter 7 After all, 12w and order s the
resnonsibilitv of the State Government
and an associate, a Party-man and an ally
of Shri Raj Narain—Shri Karpuri Thakur
—was the Chief Minister. At that time
why did Raj Narainji not sayv anything?
As a matter offact, Raj Narainji and our-
selves, from 1065, thatis for about 14 years
—before that T was also in the Congress
—were in the SSP. We had heen in Socialist
Parties this wavorthat. Wehad nothing
to do with RSS.  Prrsonally, T have got
no idea about the RSS. But then, when
Shri Raj Narain was the Health Minister
in this Government, whev were the RSS
and Jana Sangh quite good and why are
they not sn, when he has gone  out of the
Government? T don’t understand that :
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whatis thelogicof it ? When Raj Nrainji
was the Health Minister, he was so
much satisfied, so much happy and
so much on good terrns with the Prime
Minister that when the Prime Minister
came back from som¢ foreign country,
he had gone there with some scent and he
put it in the hands of the Prime Minister.
At that time, the same Prime Minister was
quite good. Then how is it that when he
went out of the Government, the same
Prime Minister became so bad ?

So I would appeal to them that the
alternative to the Janata Government is
‘chans’ which may lead us to dictator-
ship of some type or other., We have
been seeing what has heppened in the
neighbouring States of  Pakistan and
Bangladesh. Anv alternative to demo
cracv is fraught with danger and it should
not be encouraged. ..

Then, about law and order, much has
been said.  After all, law and order is the
State’s responsibility, and there are diffe~
rent government with different colours,
with different  Parties ruling different
States. So the Centre cannot be blamed
for all that is happening.

Before 1152, in 1946, when Dr. Sir
Krishna Sinha was the Chief Minister of
Bihar, there was a police riotinthe State oy
Bihar. Gandhiji was there, Shri Rama-
nand Tiwari was the leader of the polic
constables, and even at that time the arm
wascalled to disarm the police. So, ther
is nothing wrong. In U.P. when some
Congressman was the Chief Minister. ...

AN HON. MEMBER : Mr. Kamala-
pathi Tripathi.

SHRI B. P. MANDAL : When Mr-
Kamalapathi Tripathi was  the
Chief Minister, there was a police riot
and the army was called there also to dis-
arm the police. 'What will Government
do in such a situation ? Can the Go
vernment go on seeing the policemen tak-
ing up the arms and committing violenc-
throughout, | looting property and indulg
ing in arson and loot ? Can Govern
ment réemain a silent spectator to that ?
No Government can tolerate such a thing.
So, it was quite justified, if the Govern-
ment took the help of the Army and with
minimum loss of life controlled jt and
restored normaley in the country. T do
not know, myself not being in the Govern-
ment; but I suspect the hands of the friends
opposite, they might have been inciting
the police force. Somebody.....

SHRI C. K. CHANDRAFPPAN
(Cannanore) :  Who ?
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SHRI B. P. MANDAL : Somebody
like you. I suspect, the gentleman
who was speaking loudly should have
done that. (Interruptions).

SHRIMATI PARVATHI KRISH-
NAN (Coimbatore) : Don't talk with
suspicion. Speak w.th knowledge.

SHRI B. P. MANDAL : I have got
sufficient knowledge, Madam.

You do not get agitated. It seems you
are very much hurt. This ha ed
in the State of Kerala and in the State of
West Bengal where you are ruling the roost.

N Wi g (Trmvegn) ;- &
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SHRI B. P. MANDAL : It was in
Kerala. 1 stand corrected.

Therefore, Government should get the
credit for this. Without much loss of
life, without much violence, with the
minimum loss of life and property and
casualties, the police riot had been con-
trolled. So, Government should get the
credit for that.

I will not take much time. I would say
that more than 7o per cent of the popula-
tion in this country are backward. What
do the Articles 29(2), 15(4),
and 16(4) say ? They say that the state
shall take measures to ameliorate the con-
ditions of the backward classes and do
justice to them by making special provision
and reservation for them.

Kaka Kalelkar Commission was ap-
pointed in 1953, and in 1955 that Com-
mission gave a report listing 2,399 castes
and communities in this country as back-
ward. They recommended that 33 per
cent reservation should be done for
them. But the Congress people—Shri
Govind Ballabh Pant was the Home
Minister and Pandit Jawaharlal Nehru
was the Prime Minister at that time—did
not implement that recommendation. They
were sleeping over that recommendation
as if the Constitution-makers did not know
anything, as if they had committed some
crime in making that provision. So far as
the Scheduled Castes and Scheduled
Tribes were concerned, somecthing was
done, but so far as the other Backward
Classes were concerned, the Congress
Government were sleeping for 30 years
doing nothing. Thcd]a.nata. Party in it
election manifesto had pledged to do theis
best for the upliftment of the other Back-T
ward classes. And consequently, this
government has appointed a Backward
Classes Commission and also the Scheduled
Castes Commission. Uptill now there
was only a Scheduled Castes Commis-
sioner to look into the grievances of Sche-
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duled Castes. But this Government has
appointed a Commission fo: Scheduled
Castes. They wanted it to get it constitu-
tionally ratified in the last session........

v
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SHRI B.P. MANDAL : I am not
yielding. . ...

MR. DEPUTY-SPEAKER : Please
take your seat. He is not yielding.

SHRI B. P. MANDAL : The hom.
Member interrupted me although I am
notyielding. Thisinformation I may give
him that that recommendation of Kaka
Kalelkar commission was to be valid
for a period of 20 years. Now 26 years
have passed. That has become time-
barred. Then out of the 11 members of
that Commission, as many as 7 members
had given a note of dissent on this point
and even in the forwarding letter the
Chairman himself had not agreed with the
majority decision of the Commission.
Had that recommendation been imple-
mented, that would have been a fraud on
the Backward Classes of the country.
And that would not have stood the test
and scrutiny of the High Court and the
Supreme Court. So the present Govern-
ment is totally justified and fully justified
in having a fresh Commission and for the
information of the hon. Members, I would
like to mention that almost all the mem-
bers of this Commission belong to the
Backward Classes. So we can under-
stand the sympathy and the solicitude of
the present government. So far as the
Scheduled Castes are concerned, the 10
vear period has lapsed and they have
extended it to another 10 years,

The Minorities Commission was never
conceived of by any government and this
Government has appointed a Minorities
Commission. The Scheduled Castes, the
Minorities and other Backward Classes
from go%, of the population of the country.
So, T think if this government is disturbed
the plight of the Backward Classes, the
plight of the Scheduled Castes and the
plight of the Minorities will be in danger.
So, I request Mr. Chavan to kindly with-
draw his motion in the national interests.

Sir, as my time is over, with these words.
I conclude. ..
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SHRI AMRIT NAHATA (Pali):
Already I had drawn the attention of the
Speaker this morning about the tele-
phone call that I received. Now I also
want to draw the attention of the Home
Minister who was here just now but who
has now apparently left. One hon. Mem-
ber of this House, Shri Hira Bhai is missing
for the last 3 days. He had left his house
to attend a meeting at the residence of
Shri R. K. Amin. He did not reach his
house and he had not returned to his
home and his family members are worried
about it......
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SHRI AMRIT NAHATA: I only want
the Home Minister or the Prime Minister
to assure this House that the manner in
which the Haryana Assembly members
were taken round the country, such shame-
ful cvents will not take place in this
House and in this capital of the country.

x5 hrs,

Mr. Deputy-Speaker, Sir, when we
thought of moving this Motion of No-
Confidence, we had only taken the recent
events that had happened into considera-
tion. Befere -this scssion of Parliament,
certain ¢himgs had happened and the
entire papgle of India were raising doubts
about the capacity of this Govct;_nmcnt to
govern. And, thercfore, apart from any
technical rcasons, we dcc?:rcd to move
this Motion of No-Confidence; at that par-
ticular point of time, we had no idea, that,
very soon, this exodus will start from the
Janata Party.

Let us be serious. Any serious political
person would draw the conclusion that this
exodus from the Janata Party is the result
of the Jansangh's attempts in the Janata
Party to dominate the party. It is the
result because, in the Janata Party, the
Jansangh tried to humiliate, insult, drive
out and overthrow those who were repre-
senting the aspirations of the rural masses
and the backward people. So, let us not
enter into mutual bickerings. The fact
remains that the Janata Party, of late,
has been dominated by the Jansangh.
That is why, I think, there is an exodus
from the Janata Party.

Sir, 23 vears ago, I had also joined
the Janata Party because I thought and
believed that the greatest enecmy of the
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people at that time was the authoritarian
rule of Mrs. Indira Gandhi in this country
(Intsrruptiens). 1 should congratulate the
Janata Party that truly reflecting the as-
pirations of the Indian people and, under
the pressure of the Indian people, they
restored to us the democratic institution,
Parliamentary institution. But, Sir, very
soon, it appeared that the Janata Party
was given mththintcmal cotl:traditim!, far
more scrious than any rulin has
been in the past. There havegbgearnt‘;t.her
more serious developments in the country

on cconomic, political, social and adminis-
trative fronts.

_ Within these 2} years we are in a posi-
tion where we have entered the period of
shortages; there is a shortage of everything
in the country. And I sympathise with
Sl}'u"i] Mohan Dharia—he is not here—and
the Janata Party has opted for
options. To-day, they are impor umm
031.'-. cement, coal, steel, copper, alumi-
nium, and what not. In 1977-78, our total
imports were Rs. 2,707 crores; in 1978-79,
they rose to Rs. 3,085 crores—there is a
fourteen per cent increase in our imports.
Our exports in 1977-78 were Rs. 2,713
crores but in 1978-79, the exports come
to Rs. 2,404 crores—there is a decline of
eight per cent in exports.

Our foreign exchange rescrves are
dwindling—in 1976-77 they  were
Rs. 1,096 crores;la st year—1977-78—they
were only Rs. 580 crores. The main
source of our foreign exchange earning
is from our own human forces. Because
of their sweat in the Gulf countries, our
foreign exchange reserve to-day has risen.
But, now, the construction boom in the
Gulf countries is on the decline. Even
that source is going to dry up. So, the
result would be, the inevitable result would
be, that imports are increasing while
cxports are declining and our forcign
exchange reserve is dwindling, This
Government has no alternative except
to go abegging in the world and to kneel
down before the World Bank, from the
IMF. After Bangladesh war the national
target has become a net zero foreign aid.
It was for the first time during the emer-
gency Mr. MacNamara came to India and
he was received. This time—for the second
time—Mr. MacNamara visited India
during the Janata regime and, in one of
the villages in Rajasthan, the Chief
Minister of Rajasthan asked some villagers
to touch the feet of Mr. MacNamara.
But, this is not an accident. The forcign
aid in 1977-78 was Rs. 1,280 crores; this
year it is Rs. 1,444 crores. Last yrar, the
debt servicing was Rs. 821 crores; this
year it is Rs. goo crores.
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Sir, every Indian is paying Rs. 15/-
every year to International Monctary
Fund, I.D.A. and the World Bank as
servicing charges. And every Indian who
is born today carries with him the debt
to foreign agencies worth Rs. g400. Every
Indian that is born is indebted and all
his life he cannot earmn that much and
cannot pay back. What I mean to say is
that the policies of soft options, the policy
of easy imports, the policies of refusing
to strengthen public sector through
massive public investments for building
self-reliance in this country is inevitably
leading to the policy of national sell-out
and I am convinced that the Janata
government is leading the country towards
that sell-out,

Sir, I want to warn this government
that by the end of this year we will have
19 per cent inflation. Never in India’s
history in any vear there has been so
much inflation. The worst was 14 per cent
in 1974. This year it is going to be 19
per cent. What are the solutions ? Each
Janata leader has his own solution but
the Janata party or Janata government
has no solution. Some minister says
that there should be credit squeeze. We
had credit squeezes in the past with the
result that small and medium industries
were closed down and it led to massive
unemployment. Somebody says that gover-
nment expenditure be curbed. I'tis a moon-
shine especially when thousands of crores
are being spent over futile subsidies.
My friend, Shri Mohan Dharia, is pathe-
tically trying to build up a public dis-
tribution system but he says the articles
which arc in short supply will not be
distributed through this public distribu-
tion system. Then what for is this public
distribution system ! And is he under the
illusion that without taking over the
wholesale trade in essential articles he can
ever build up a viable public distribution
system ? Then some minister tries to

ive a final solution to inflation—wage

viz., embezzle the money of the
workers that you have compulsorily de-
posited. Embezzelment, breach of trust
and mis-appropriation are the methods of
the Janata party. The workers with their
sweated earnings have deposited it and
now they refuse to pay it back. Had
anyone else done it, he would have been
thrown behind the bars but this govern-
ment is doing it. Then our Prime is
coming w'th a ‘danda’—preventive deten-
tion, banning of the strikes in the Reserve
Bank of India and wage freeze. There are
strikes here and there. That is not the
solution. The conditions they have created,
conditions of inflat on are essentially due
to refusal to curb black-market by traders
because the traders who arc the most
powerful sect onin the country today have
the representatives  dominating the
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Janata party, namely, Jan Sangh. So long
as you appeasc the traders you can never
contajn price rise.

Sir, my friend George Fernandesis here,
when T was talking of the national sell-out
Itwanted also to draw the attention
towards the multi-nationals that have
been allowed to enter our economy.
During the last two and a half years more
than 29 agreements with multi-nationals
have heen entered into. In 1971-72 the
total assets multi-nationals in the
country were Rs. 1,160-crores whereas
in 1977-78 they are Rs 2,330 crores,
The remittances from Rs. .80 crores have
now increased to Rs. 115 crores. The
assets of their subsidiaries have risen
from Rs. 1,100 crores to Rs. 1,740 crores.
Their profits have increased from Rs. 1,000
crores last year to Rs. 1,040 crores.

Sir, my friend George Fernandes is
used to say that small js beautiful. Janata
party’s economic policy says: What can
be produced by cottage industries shall
not be produced by small scale and large
scale industries and what can be produced
by small scale scctor shall not be open
for large scale industries. This is their
policy. Now the total items in small-scale
sector today which are be ng produced are
2400. But, my dear friend, Mr. George
Fernandes, provides for reservations only
for 504 items and toat reservation also is
a myth and a fiction. It is reservation of
further development of capacjty, not of
the present production. This is the situa-
tjion.

Sir, regarding the outlays for the small-
scale jndustry, there js a great impression
which is sought to be created, that the
Janata Party is for the small-scale indus-
tries. Sir, what is the position ? In the
Sccond Plan, the allocation which had
been made for the small scale sector was
328 per cent. In the Sixth Plan, that is,
the Janata Rolling Plan, this allocation
has been reduced to only two per cent.
Our hon. Prime minister is all the time
issuing firman and fiat saying within
10 years unemployment will be abalished,
within 4 years new education will beintro-
duced, within 6 months this will be done,
within 8 months that will be done and so
on and so forth. Do they really realise
the implications of what they are saying ?
Sir, in order to abolish unemployment
within 10 years you will have to provide
jobs for 6 million unemployed people
every year. What is the posjtion today ?
During the last 2‘} years unemployment
is increasing by leaps and bounds.In
March 1977. it was 120°4 million. In
December 1977, it was 179.2 million and
in Decrmber, 1978, it was 126 .8 m lljon.
In February, 1979, itwas 132.8 m Il on,
So, unemployment ‘s ‘nereas’ng. Th-s is
the present situation and 1 wonder how
they are going to achicve what they
say.
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Regarding the peasantry, we have
found that the sugar-cane prices have
crashed. The potato prices have cra-
shed. Today mnobody is buying paddy
in Andbra Pradesh. The FCI refused to
buy paddy on the ground that it is below
the standar d quality. But what happens
is that the farmers are compelled to sell
this to the millers at distress prices. The
FCI purchases from the millers that
very rice_thereby expropriating the far-
mers and enriching the millers and the
middlemen.

Regarding the public sector invest-
ment, I think, I need not talk about it.
This Janata Government has no commit-
ment to the public sector. They have
landed the public sector into a mess.

AN HON. MEMBER : What about
the Film Industry ?

SHRI AMRIT

§lm industry should be tak
public sector, and out of the

of commercial sharks.

NAHATA : Yes,
en in the
clutches

Sir, they are bringing in foreign capital
into the country. Their Tndustrial

Policy Resolution  says

«“Ag a rule. the majority interest in
ownership and effective control should
be in Indian hands, though the Govern-
ment may make exceptions in  highly
cxport oriented and/or sophisticated
technology arcas.

In 100 °% export-oriented
he Government may consider even
fully-owned foreign company.’’

So, Sir, this is the position. They
are following the model of South Korea
and Pakistan. These small countries
can afford to barter away their freedom,
but India cannot afford to do it. The

t Government which
Forcig'n capital on a platter s
to be thrown out by the people.

Clommunal riots are taking place in

v. Today it is

this country every day
Purnca. The refugees used to come from
Bangla Desh into India. Now refugees aTe

going from India to Bangla Desh. It is not
2 matter for shame ? 1 want to warn this
Government that they are now_trying
to drive away Muslims from the Western
Borders, into Pakistan. The present Chicj
Minister of Rajasthan, Mr.  Bhairon
Singh Shekhawat, (when he was in
the Opposition in the Assem‘tlol‘,r_for 10
years) used to say—and he said it hun-
dreds of times—that Muslims should be
sdriven out’’ from India to Pakistan.
Now he is the Chief Minister and he
is trying to do that very same thing,
by settling thousands of rcfugees along

the western borders of the country. So,
¢ hia Cavernment about this. Even

cases,
a

invites

bound
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ifnu'.ng:le Muslim is driven out from India.
to Pakistan, the le will not tole-
uipl it; they will mt it out tooth and.
nail.

. atrocities on  harijans, what
is the position? I am not talking about
Belchi alone. In Rajasthan and other
arts of the country, during emergency,
ds were given to the landls people
and the scheduled castes people. These!
were given in my constituency and other
parts of western Rajasthan and in other
regions of our country,

About

Now, all these Harijans have been
driven out; thay have been evicted,
forcibly thrown out of their lands.
Now these lands have been forcibly taken
by the feudal lords, not only in my cons-
tituency but all over Rajasthan and
other parts of the country. Denial of
land to the Scheduled Castes and Sche-
duled Tribes and the landless people is
the most glaring atrocity. That is
the main reason why we say that this
Government represents the urban
bania and the rural landlords and re-
vival of feudalism, Lastly, we had a head
mistress in this country and she has gone,
Now, we have a head-master. we had
a branch of paranoid delinquents who-
played havoc with the democratic ins-
titutions of this country., Now, we have
a bunch of Neros who are playing musi-
cal-chairs/atop a seething valcano. when
Jamshedpur ~ was burning, the Prime
Minister was watching a Polo game in
Jaipur. And another great andhian
was on hunger strike to save cow because
his mother has laid him te do so
in a dream. Shall the Parliament wait
till Vinobhaji has better dreams?
When C. R. P. and C. 1. S. F. and the
Army were shooting at each other, it
is the gravest crisis that any country
can foresee. that armies were being asked
to defend not the borders of the country
but to defend the present tottering regions.
The army is being used even for breaking
the strikes, While this  cross-shooting
between the army and the G.R.P. was
taking place, Haryana M.L.As were taken
round the country as captives of Jan
Sangh. This is what a bunch of Neroes
were doing. You are imprevious and
senseless to the feelings of the people.
Don‘t call these things defections. You
have st confidence of the people. I
challange you have last the conficence
of of the people and, therfore, if thi
this parliament vindicates, if this parlia-
ment ventilates if this Parliament re-
flects the feclings of the country asit is
doing, 1 am confident that this vote of
no-confidence shall be passed and this
Government shall be thrown out.

SHRI ASHOKE KRISHNA DUTT
(Dum Dum) : Mr. Deputy-Speaker,
Sir, 1 stand here to appose the notion
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of No-confidence that has been moved
by the newly appointed leader of the
Opposition. Sir, at the outside , I must
congratulate:  Mr. Y. B. Chavan for
being reappointed as the leader of the
Opposition and I must sincerely tell him
that I was very happy when he was re-
appointed as the Leader of the Opposi-
tion. Once we were in the same party
and he was one of my esteemed leaders.
When he took over the Defence Minister-
ship of India at a critical time in 1962,
we had a tremendous admiration for him.
We thought and expected great things
from him. I must confess that his
image was very seriously furnished
during the days of Emergency. At that
time also, we thought that we would get
much from him, but we did not. We
see today he is possibly the shadow Prime
Minister. But at that time he was in
the shadow of the then Prime Minister.
He did not have any independent exis-
tence but again when he came back as
the Leader of the Opposition last year,
he tried to invigorate his party and create
a new impression. But then unfortu-
nately that dictator from behind the
scene split his party, removed him from
the leadership of the opposition. Now,
after coming back, T had expected that
what he said yesterday that he was
moving this motion as a national duty,
I thought that he would give expression
to the consciousness of the national
duty by really doing something for
upholding democrary. Does he not
realise that his no-confidence motion
is being taken advantage of by defectors
who are bent upon ruining democracy ?
Doaes he seriously  believe ? -+« (interrup-
tions) Why has he brought this no-con-
fidence motion 2 As a responsible leader
of the Opposition he should consider
himself as a shadow Prime Minister.
Is he prepared to form an alternative
viable Government with the help of these
defectors who change sides cveryday?
Just before me. we heard one of these de-
fectors.

SHRI RAM AWADHESH SINGH:
This is not defection, thisis  split.

SHRI ASOKE KRISHNA DUTT:
I will come to this later. Has Mr.
Amrit Nahata split with the party ?
He was returned on the Janata ticket.
If he had the moral courage, if he had
the moral conviction. he should have
resigned his seat, faced the electorate
and come back on the Congress ticket.
He is a coward, he has gone back from
here to there. Shri Amrit Nahata
was criticising the Government policies
its  industrial  policv, its foreign,
tracle policy etc.  Our competent Minis-
ters will reply to that ; I have got
limited time and I do not want to go
into all that. Shri Amrit Nahata during
the last budget session of Parliament
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invited all of us and he invited me also
asking us to see a ten-minute documen-
tary film which was being shown at one
of the Government auditoriums.
The film was concerned with textiles.
It was an indifferent film, neither good
nor bad. But the significant point was
that as soon as the ﬁfr,rz was over and we
were coming out, he was standing with
a cyclostyled form addressed to the Go-
vernment  and wanted us to sign it.
This was addressed to the Government
saying that this film must be taken as a
documentary and shown on the T.V.
I flately refused to sign it. He was in our
thcn, but I refused to sign that,
cause this was not the proper manner-
of doing things.

I must come back and consider and if
I feel that it was a good film, I will
praise it. But as I said, it was an indiffe-
rent film and he wanted us to sign that
form. Had the Government taken
that film for the TV as a documentary
he would not have crossed over. The
hon. Leader of the Opposition should:
take note that it was for one film that
he had come to this side and it was for
another film that he has gone over from
this side to that side. Is the hon. Leader
of the Opposition going to rely on that

of people to form a viable alterna-
tive Government ?

The hon. Leader of the Opposition,
while moving his no-confidence motion,
said that he was doing it as a national
duty. He was very apologetic and said
that it was not very pleasant for him to
move this. He was halting apologetic
and after making a few points, he imme-
diately saids : *‘ Look here, such eminent
people as Shri Raj Narain have appre-
ciated this.”

Shri Raj Narain has crossed over from
this side to thatside.”” He claims that his
Partyis the real Janata Party (S5—Se-
cular) ; he is calling us names with
*C’., I want to tell him and others that
we are the real Janata Party ; we do not
want any adjectivs to define us. Today,
he is calling himself * secular’ and blaming
us as ‘communal’ because RSS is
connected withus. 'When Shri Raj Narain
joined the Janata party, when he fought
the clections on a Janata Party ticket, did
he not know that RSS was with us ?
So long as he was a Minister he forgot
that RSS was with us. Dayin and day
out, he was conferring with one of the
General Secretaries of the Janata Party
who has RSS background. At that time,
the RSS was all right, but as soon as he lost
his Ministry, the RSS became very
bad. Is this the type of the person that
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the hon. Leader of the Opposition would
take as his lieutenants ? He is one who
has betrayed Shri Morarji Desai, he is
one who has betrayed Shri Chander
Bhao Gupta and others in U. P. and one
who has betrayed Dr. Lohia. Possibly,
he was just trying to pay back his con-
science and was trying to make up with
Dr. Lohia by renaming the Wellington
Hospital as Dr. Ram Manohar Lohia
Hospital. That was how he was paving
his Guru's debt. Isthe hon. Leader of the
Opposition to form a Government with such
people? I do not want to blame indivi-
dually any one of them. They were, till day

yesterday, my colleagues. They
were our friends and I believe that bv
Monday, many of them will again come
"back and strengthen the Janata Party.
I will not name any of them individually.
(Interruptions) .

I know Mr. Sathe is very happy, be-
cause he has old connections with Raj
Narain (;nterruptions . I think many
people have forgotten. But Mr. Sathe
must remember that when the 4ist
Amendment was being considered in Par-
" liament, Mr. Raj Narain was a Member
of the Rajya Sabha. And on the gth
August, 1975, when the 415t Amendment
-was voted, which side did Mr. Raj
Narain vote for > He voted along with
Indira Congress for the promulgation of the
415t Amendment, whereby the President,
Governorsand the Prime Minister were
exempted from certain provisions of law ;
and RajNrain went and supported it. I
am quoting from the recorgs of the Rajya
Sabha. He went and supported Indira
Gandhi. It is not new. Sathe may be
very happy with it. But should the
hon. Leader of the Opposition dcpend on
these people to form a viable alternative?

I was hearing Raj Narain to-day.
He started by saying that RSS was creat-
ing animosity between Hindus and Mus-
lims. If RSS was creating it, it is doing
it for thelast 30 years. Why did Raj
Narain shake hands with them and fight
the elcetions with their support ? If he is
honest he should have come out at that
time, and said that he would have no
truck with the RSS. Did he do it ?

The next point which Mr. Raj Narain
made was that Mr. Desai was a dictator,
Mr. Desai indeed is a dictator | But
when this dictator was the Prime Minis-
ter and Mr. Raj Narain was a member
of that dictator’s Cabinet. Mr. Desai
went out of India, and Raj Narain sud-
denly started creating chaos in  this
country. Mr. Desai came back ; and
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this man, with a guilty conscience, did
not waste one minute. He rushed to
the airport with a bottle of perfume, to
Bmear it on Mr. Morarji Desai.
To-day he is smearing mud on him 5
yesterday he was smearing perfume. And
tomorrow, if it suits his convenience, he
would come back and smear perfume

_again on Mr. Desai.

Alleaderfof a sizeable party in  Parlia-
ment—let him call it Janata (S) or any-
thing eclse—bent upon creating an alter-
native Government should have many
qualities. The first of these qualities is
dignity. My friends from Uttar Pradesh
will give details. Mr. Ugra Sen said a
lot abouthim. Otherswill say what he
did in Uttar Pradesh. But I will just say
what he did over here, the day he went to
take the oath at the Rashtrapati Bhavan,
There, he astounded everybody, including
the President himself, by pushing some
sweets into the mouth of the President.
Is this dignity for a Minister ? (Intrr-
ruptions) .

SHRI A. BALA PAJANOR (Pondi-
cherry) : It is a new thing.

SHRI ASOKE KRISHNA DUTT :
My esteemed friend Mr. Bala Pajanor was
not here. He did not know it. He has
forgotten many things.

SHRI A. BALA PAJANOR : I donot
take note of silly matters. T amon
serious matters,

SHRI ASOKE KRISHNA DUTT :
If he considers it a silly matter, I will
bring another scrious instance before
him. Mr. Bala Pajanor and Mr,
Mohanarangam are there. Mr. Raj
Narain comes here and boasts that he is
secular. By merely shouting and boast-
ing one does not become sccular. Secu-
larism is a condition of mind. I have
had nothing to do with Jana Sangh. 1
do not have anyhting to dowith the RSS;
but T am honour-bound, when 1 have
taken a pledge, when I have joined them
in the elections, when I have formed a



249 No-Confidence

party with them, I am honour-bound to
work with them. This is a condition
of honour. But, at the same time, this
man while he was a Minister, was quite
content to he with the RSS and the
Jana Sangh. Today he is changing his
op!_:tllion. It is a condition of mind, I
said.

Crmmunalism is the effect of narrow
mindedness and meanness,  Somcbody
who i mean in onc respect will always
be mean in every other respect., He
calls himself non-communal and secular.
Did Mr. Mcohanarangam and Mr. Bala
Pajanor forget the instance of last year,
when the language agitation came, in
what manner Mr. Raj Narain tried to
thrust Hindi upon South Indians ? Was
that a fair condition of mind ?

SHRI A. BALA PAJANOR : I will
come to it.

SHRI RAGAVALU MOHANA-
RANGAM (CHENGALPATTU): We
will never forget it. It is recorded in our
heart.

SHRI ASOKE KRISHNA DUTT :
I hope it is recorded in thecir hearts.

SHRI A. BALA PAJANOR : I would
request my hon. friend to come forward
with a categorical statement on the
langnage issue also. ([Interruptions).

SHRI ASOKE KRISHNA DUTT :
I do not have to give any other assurance
tn Mr. Bala Pajnor. T know Hindi.
1 understand Hindi. I can speak Hindi,
But T insist on speaking in  LEnelish over
here becanse 1 ean express myself better
in Enclish and Mr. Bala Pajanor can
understand me better  in Faglish.

Shri Samar Mukherjee is here. T am
happy that he is here. T thought they
had all left. But I am happy to find
that they have come back. I listened to
his specch vesterdav. He gave a very
forceful speech, but T could not make out
what he had in his mind. I thought
he had not benable to make up his mind
what he ha'l to do on Mondav. T just

_wanted to remind him certain things so
that he remnembers all these things on
Monday, We have difference in West
Bengal. Wr do be have differences.
I went to West Bengal. The law and
order situition came up there. I had
talked to the West Bengal Government.
I had criticised the CPI (M) government
over there, But, at the same time, I
want my (riends of the CPT (M) to re-
member that they are going to help in the
re-establishment of Indira Gandhi by
pasgsing this No Confidence Motion.
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Have they forgotten what heppened to
Mr. Jyoti Basu during those days ?
Have they forgotten what happened dur-
ing the emergency ? (Interruptions) 1
thought I would not have to deal with %Vh’.
Stephen.  Mr. Stephen has been deposed
from bis post from the leadership of the
Opposition.  Yesterday from his - speech
we saw what frustration he was suffering
from, Idonotwant todeal with him any
further, But he is still raising some
issues. T want to remind Mr, Stephen
about the split in the Congress Party last
vear.  (Imterruptions). 1  think Mr.
Stephen ought to remember this. Our
memory is not short. When there was a
split in the Congress last year, this Cong-
gress, not the original Congress, Mr.
Stephen had given support to Mr.
Chavan. Suddenly, when allurement of
kursi was given, he changed over. That
is a tvpe of person Mr. Stephenis. (In-
terruptions) I am not addressing Mr.
Stephen. I am still trying to impress‘
upon the Leader of the Opposition that
in his national duty, he should withdraw
this motion, because in this motion, every
defector will try to take avantage, the
defectors led by Mr. Raj Narain. I
told you about his dignitv. I also told
you what was his performance when he
was carrying on Ministership. But a main
thing in a leader should be his loyalty,
A leader commands loyalty of his fol-
lowers and gives loyalty to his followers.
But what the loyalty in Mr. Raj Narain
when he was on our side. Today I was
amused to find that he was addressing
Babu Jarjivan Ram. He said that Babu
Jagiivan Ram should come over there and
support them. Last vear, when he was
paddling in pornographic photographs,
did hr  rememher  this thing about
Babu [agjivan Ram ? Did he remember
him as aleacdr when he was trving to
blackmail him in a most nasty manner,

(Interruptions)

SHRT MANI RAM BAGRI (Ma-
thura) : T am on a point of order.
My dear friends, all RSS members from
this side have alleged that
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MR. DEPUTY-SPEAKER : Please
wind up now.

SHRI ASOKFE KRISIINA DUTT : 1
can understand the anger of my friend ;
because he is angry he has lost his
memory.
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I sholld remind my Marxist friends to
remember that one of these defectors who
was the first to defect yesterday, or the
day before yesterday, also defected in
West Bengal in 1966. Our Marxist
friends wooed him, had taken him and
made him a minister. How long did it
‘take him to betray them 2 It must
be remembered by them.

I will conclude by saving that T vehe-
mently oppose this motion. At the same
time I appeal to the hon. Leader of the
Opposition that in consciousness of the
national duty he should withdraw this
mntion because defectors and people who
are bent upon ruining democracy are
trying to take advantage of this motion.

L]

SHRI P. A, SANGMA (Tura):
Mr, Deputy-Speaker, I rise to sunport the
motion of no confidence moved by the
hon, Leader of the Opposition. The
discussion and the speeches of the hon.
Membes of the House, particularly from
the ruling side, remind me of a story which
speaks about three professionals : a
scientist, an artist and a politician. One
day a discussion arnse among a scientist,
an artist and a politician—Prime Minister
as to whose profession was the oldest
and the best. The scientist said of
course mv profession is the best and the
oldest. How comec ? asked the others.
“"When God created man and He found
that he was alone and needed company,
a woman, He made Adam sleep and took
a rib out of him and created a woman,
That was the first surgical operation per-
formed by God himself and so mv pro-
fession is the oldest. The artist said
no : man was the last item to be created
bv God and before that e had created
the beautiful universe, the  stars, moon
and ercen seenary which is all art and so
mv nrofession is the oldest. Whereupon,
the nalitician  Prime  Minister  smijled
and said:  both of vou are wrong ;3 my
profession of  politics, government, is the
‘oldest in the world. The seientist and
the artist were non-nlussed ; thev saids
what was there before the world was
created except chaos and eonfision 2
The Prime Minister  politician  said:
yes, chaos and confusinn—that is exactly
politics ; that is my profession, Today
we have a politician, prime minister, we
have leadership in the country whe is
bappy and satisfird, who takes pride in the
chaos and confusion in our country,
Mr, Deputy Speaker, after listening to
the speeches of the hon. members of the
ruling party, I now find that there are

‘two motions of no confidence. Oneis
inst the Prime Minister and another
~is against Shri Raj Narain. The cloquent
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speeches that have been made remind me of

a Proverbe—* Pi n cl Py
sight of the catg:o closes its eyes at the

What is the duty of the Government ?
e ﬁr_-nt and foremost duty of the Govern.
ment is to protect the life and the pro-
Eerty of the people, to maintain communal
armony, to maintain peace. Without'
all this nothing can be achieved. No
development can take place: But here
in this Government, I find, they are least
concerned with the chaos and confusion,
about the frustration that is going on in the
country some hody has rightlv pointed out,
b a]]:v'rlt:::hr:nn:stcr al\qfavs says—everything
the PriiXt Min;:t:;?rtmg is well, T am

Cx;:‘:r::?-:na?; this Government came into
o : r:;rt i; rfﬂh_v-rars ago, "Y}'M did
tn-img \:h o '}:‘ eir first action was
Last o atever had hbeen don_t- in th;
. Y years or more, Did this
(’?V‘:r ument try to find out what are the
things which are very very essential for the
cconomy of this country ? What are the
Prioritics that this Government has given ?
l‘hr: priority that this Government las
given is ‘ prohibition’. They have given
priority  to the imposition of language,
interference in food habits of the people,
and interfcrence in the religion.

Since various aspects have been dealt
with by the previous speakers, I want to
speak something about the most impor-
tant thing which was very rightly pointed
out by the leader of the Opposition
while he was moving his motion. He
said that the treatment meted out to the
meinorities in this country was most
tragic. I belong to the minority com-
munity in this country. I belong to
the tribal community. T come from the
North Fastern Region. Manv members
have talked about the North Eastern
Region, particularly Prof. Dilip Chakra-
varty. Ile is not here now. le has
claimed to have known and understood
the problems of North Eastern Region
thoroughlv. T doubt it. 1 ean tell
you on belialf of the minorities, the tribals
in the North Eastern Region, the people
over there feel very much unsafe in the
hands of the nresent Government. Tt is
because the present Governmient has not
tried to understand the problems of cur
region.

Wkhat is happening in Mizoram to  day ?
What is happening in Nagaland to-day ?
It is solely  because the Government has
not tried to handle the situation pro-
perly. The visits of the Prime Minister
to our region have added fuel to the fire.

I should say that to-day the country
is not only suffering from the crisis of
confidence but is also suffering from the
criis of gencration gap. The Prime
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Minister comes to Nagaland and meets the
village leaders of Nagaland. The first
~question he asked ¢ Do you consider your-
stlf Indians ? Are you Indian citizens”'?
These village leaders were completely
shocked, very much provoked with this
question of the Prime Minister. They
said ‘““we are Nagas.” The Prime
Minister said that he was giving them
time to reply whether they consider them-
selves Indians or not? If they do not
consider themselves Indians, he would not
talk to them. The people said, * We
are Nagas”. The Prime Minister said,
“Getout ., He did not talk to the people
further. I want to ask, why should the
Prime Minister of India, going to an
Indian territory, talking to the Indian
peoonle, ask the citizens of this  country
whether they were citizens of this
country or not > Why should the Prime
Minister have this suspicion in his mind ?
This is the kind of Prime Minister we
have ! Last session, Mr. Vasant Sathe,
Mr. Lakkapoa and mvself gave notice of
an adjournment motion on the reported
Statement of the DPrime Minister at
Shillong, the capital of mv State, on 7th
April to the effect that “ if vou cannot
learn Hindi in one year, you better go out
of this country®. The Prime Minister
on the floor of the House flatly dernied
having made such a statement, He
said, it is a total lic. But I have some
press reports. I have met the journalists
who gave thosefreports. I have met some
Cabinet Ministers of my State who have
heard the tape-recorded version of the
press conference at that very time and
they say that the Prime Minister did say
that if you cannot learn Hindi in one
vyear, vou should leave the country, For
the present, it is sufficient for me to quote
one portion from one newspaper report:

#Sine> My, D=sai’s reported  renlv was
acrvnticone, itisnntelearif he denied
having marle such a statement at all.
But those wha were nresent at the
Coanference insist  that  the Prime
Minister did utter such a sentence and
all that was reported was not a ‘total
lie ’. Some renorters who possess the
taned version of the Press Conference
have in fact thromwn a challenge at
Mr. Desai.’”

T am sorry the Prime Minister is not
present here todav, T wouldlike to ask him
whether he would again denv that on that
particular dav he did not make this
statement. Whoever is  sitting  herc now
on hehalf of the Government, T would
fike him to note it down carefully : I
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want a statement from the Prime Minister
whether he can again say on the floor for

the House that he did not make this state-

ment or whether he would come up with

an amendment and say, 1 made it as an
individual psrson, not as Prime Minister

of India.”

The Nepali community from various
parts of the State came to Shillong and
met the Prime Minister. They demanded
that Nepali language should be included
in the B8th schedule of the Constitution.
Mr Morarji Desai said—I quote from this
newspaper report—

“ He told a delegation of Nepali Bhasa
Samity that if they wanted Nepali
language, they might as well go to
Nepal’.

This is how the Prime Minister of India
talks to his prople. Can we aflord to
have such a person as the Prime Minister
of this nation ? 1 want a catcgorical
statement from the Prime Minister of
India as to what his policy is towards
language and what his policy is towards
religion, Day hefore yesterday, the
Home Minister, Shri H. M. Patel said,
while replying to a calling attention
motion on Mizoram situation, “I am sur-
prised that the Christians are going on
with such a movement against the Free-
dom of Religion Bill"". He is surprised
that 15 million people of this country are
agitated over this. Is this the way the
Home Minister of this country should
speak ? When the baby cries, is it the
duty of the mother to say, * I am surprised
why my baby is crying ?* It is only a
step-mother who can say this, not the
mother, This is exactly what we feel.
Today we fecl that we the minorities,
the tribals, the Christians and the Muslims
are bring given step-motherly treatment.
We are being treated as second class

citizens.

AN HON. MEMBER: Fourth Class
citizens.

SHRI P. A. SANGMA: Yes, fourth

class citizens.,

The Home Minister was saving why we
were agitated over the Freedom of Re-
ligion Bill. I want to read out what the
hon. Member who moved the Bill, said.
Tt is a letter written by Shri Mohd.
Aslam to the Indian Express of May 16,
1979. He was also in the gathering whom
Mr. Tyagi addressed. He said:

“Mr. Tyagi told the gathering that
the minorities in Bangladesh were being
uted and their population was

ast decreasing, whereas in India the



2 g5  No-Confidence

[Shri P. A. Sangma]

minorities were on the increase. He
said that already Harijans, Muslims,
Christians, Communists, Socialists and
others who were Hindus in name only
constituted 5094 of the total population.
If prompt action were not taken to set
things right, Hindus would be rendered
a minority and the administration of the
country would pass from their hands.
The Hindus would then become aliens
in their own country.”

Is it not a shame on those people who
claim that India belongs to Hindus
only? This is the reason why 15 million
Christians are agitated. Now, the Home
Iﬁfh_mstc'r says: 1 am surprised why these
atizens of this country are agitated; why
they are crying. | want that this attitude
should be changed.

With these words, I support the motion.

SHRI A. R. BADRI NARAYAN
(Shimoga): Mr. Deputy-Speaker, Sir, 1
rise to support the no-confidence motion
so ably moved by our leadcr, Shri Chavan
Sahcb and ably supported by Shri Stephen.

When the motion was mooted 1 felt
whether i‘r. was really necessary in the
prescnt existing circumstances. The edifice
of the Janata Party was showing signs
of crack for some time and its crumbling
was alrcady visible as the number of
members forsaking it is everyday grow-
ing. The thinking and patriotic members
amongst them were fecling impatient that
the RCffDrmalillrr of the Party belied its
promises to the people. Shri Raj Narain
fired the first shot E))f dissent arlld more
and more members of his way of thinking
began to follow suit. ‘They felt thev arrived
on the scene after the elections. giving
the people promises of a better state of
affairs, giving hopes of a better deal.
Even when the Janata Party was formed,
right thinking peaple felt that they could
not deliver the goads they promised, con-
stituted as they were, a conglomeration of
vanous units with differine and diverse
ideologies rach in conflict with the other.
It was an assemblage of clements so op-
posed to each other that they did not
ha\{e a2 common and united course of
action either in ideology or principles or
programmes. One wanted a socialistic
approach, another an urban and capitalistic
approach, and yet another a theocratic
approach, some the Gandhian approach
and %0 on and so forth. It was like bring-
Ing together a lion, a lamb, an clephant,
a crocodile and a serpent in a  common
game, the performance of which, how-
ever shrewd the manager may be,
would ultimately fail. Thanks to the dex-
terous way in which our Prime Minister
perforiys  his managerial functions, he
could play the game so long and so well.
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He has done quite a dangerous tight
rope-walking excrcise, and the acrobatic
performance in the natural course has to
come to an end. It has come to an end
and the onlookers of the game have
become disgusted. That is why I stated
that thc whole structure is crumbling
and disillusionment has set in within the
party. Things being what they are, and at
a time when the tree is falling by its own
weight and its decayed roots, one wonders
whether any implement was necessary to
fell it. So it is that one felt whether a
No-Confidence Motion was necessary.

Disillusionment had set in within the
Janata Party. A texture of the feelings
of the members could be visible in the
impassioned speech of the Socialist M.P.
Shri Kalyan Jain. When I congratulated
him, he said that his heart was speaking
and not his head. No arguments were
necessary to substantiate the No-Confidence:
Motion and the soul of the Janata Party
was speaking of its own performance and
the disgust it had produced on those
to whom the party had given solemn
promises.

The effort of the leader, Shri Chavan,
I felt, was to beat a dying horse or a
dead horse.

However, the idealist Gandhite Pro-
fessor Ramji Singh was at great pains and
struggled very hard, quoting an instance
here and an instance there of individual
acts of munificence. 1 wish he had looked
at the matter objectively, as I expected he
would look at the overall and integrated
performance of the party.

Shri Kanwar Lal Gupta, the champion
spokesman of the Janata Party, battled
hard to bring home the varied perfor-
mance of the party, but ended in narra-
ting only the usual rigmarole of com-
plaints against the previous Government.
In this cffort his wit and wisdom failed
and vituperation prevailed. This made
our veteran statesman. Shri V. P. Nayak,
remark that words spoken by men indi-
cate the culture they possess.

15.58 hrs.

[MR. SPEAKER in the Chair]

Sophistry in language or statistical
figures are often used to camouflage what
has not heen achieved. The performance
of a Government, or for that matter of
any institution, is judged by how the
beneficiaries talk and feel. Their yardstick
is simple. Every citizen who is a beneficiary
of Government reacts in his own rustic
way what he thinks of his Government.
For him no figures are necessary. His
needs are simple. He wants a roof over hi
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head; he wants a living for himself;
his children should have free and good
education, his daily needs of food, clothing
and other necessities should be available at
reasonable rates, his peace should not be
disturbed by violence and insccurity and
his agricultural effort should be suitably
rewarded.

Judged by these standards, the common
man feels that he is sadly neglected, that
his daily existence has become burden-
some and that no one is interested in his
welfare and that he has none that cares for
him.

This apart, the unity, the integrity and
the security of the country is in jeopardy-
The unity of the country is under threat
the integrity of the country is torn as
under and the security of our great coun-
try is in @& precarious condition.

16 hrs,

There is no law and order. There is
no security for women and children. Even
in daylight crimes arc committed. Dis-
cipline in the services has been shattered.
As very rightly stated by Shri Kalyan
Jain, the fountainhead of power, the
very source or discipline and decorum,
has become polluted. No wonder the indis-
cipline, corruption and nepotism has
trickled down to the lower levels. The
very powers to which people look to for
protection and help in distress have been
warring with each other because persons
in authority have not had a dialogue with
those concerned and diagnosed the cause
of the disease and looked at the problem
with a human approach. Chaos is ruling
the country. The students are frustrated
that the right type of education is not
imparted to them. The labour is restive
because with the soaring prices their living
has become a daily problem. The peasants
who form 70 per cent of  our population
are unhappy that their cconomic condi-
tion remains the same as it was before
freedom and the fruits of self-government
have not reached them though our Fin-
ance Minister, who is a champion of the
rural folk, diverted his attention to some
extent to the neglected rural areas. The
minorities are in perpetual chaos fear of
being victims of the domination of the
majority communities. The Harijans and
Girijans are trcated no better than
chattels and objects of servitude., The
intellectuals are unhappy as scope for
their talent is unrecognised.

In short, there is no field of activity
where any one could say that things are
in order.

e

Inside the Party, outside the Party,
ide the country and out side the country,

1488 LS—9
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everywhere there is dissatisfaction t
the Government has failed to rise tot?l:e
occasion and march forward towards the
goal of an egalitarian society free from
hunger and free from want.

Our leader has rightly said that the
no-confidence motion is brought in to fulfil
a national duty with a view to restore
confidence and trust of the millions of
our countrymen who have placed us in
charge of their welfare and happiness,
We cannot play with the lives of the peo-
ple who have reposed implicit trust in
our ability to do the right and proper
thing. There is no purpose in sticking
to power when we cannot wield it to the
benefit of the millions, The party is greater
than the individual and the country is
greater than the party.

We need to set our house in order—
a house which has been badly mismanaged.
Nature is so kind and bountiful to us ir
this great country. It is an irony that
while water is available cverywhere, there
is not a drop to drink. That is our un-
fortunate position.

May I, Mr. Speaker, Sir, in view
that has been said by’ we!l-m!:::i:lé
persons, cmphatically urge on the Council
of Ministers that shis Parliament has no
confidence in them and that they in their
wisdom resign from their places of power
and allow those who can do better to take
the reigns of Government? The people
have waited too long and they cannot
afford to wait any more.

( JaunpU')Y I rise to oppose Shri Chavan’s
no confidence motion. Before I deal with
him, I would like to talk about my friend
Mr. Stephen :who 18 a good Christian and
has read his Bible properly- He has charged
us, the Janata Party, as being a criminal.
party, political fzrlmmal as he calls it
I have been trying to understand what
he means by a political eriminal. I have
been trying to recollect facts. Where does
this charge actually stick?

Did the Janata Party impose an emer-
gency b}r its own will? Did the Janata
Party shoot people and kill people, and
put them in prison for no reason what-
socver > Was that a criminal or judicial
action? I am sure Mr. Stephen’s definition
varies from time to time as it suitshis
political complexion.

I have got a cutting here from which
I would like to read a few lines, with
your permission. You have been an emi-
nent Judge of the Supreme Court. I
would not like you to pronounce a judg-



259 No-Confidenas

[Shri Yadvendra Dutt]
ment here, but I am sure you will agree
Khm criminality, political criminality,
es.

“Narrating the regrettable incident,
Mr. Tulsi Ram said he was forced by

two Andhra Pradesh Ministers yesterday -

to meet Mrs. Gandhi, He had come
away after saying to her, ‘Sorry, I have
to part company with the Congress (I).”

But he was forced to join it. Who forced
him? May I ask you as a legal luminary:
does not forcing 2 man against his will
tantamount to kidnapping? Is that not a
litically criminal action by this great
ultana ?

Very recently Delhi witnessed a very
highly moral political action on the streets,
when Mr. Stephen’s Crown Prince was
leading 2 demonstration. What was it?
Ultimately it was utter wviolence, utter
goondaism and hijacking of a plane.
Was that, Mr. Stephen, a very ethical
act, I wonder. But Mr. Stephen is a laud-
able man.

AN HONE. MEMBER : Who was that
person?

SHRI YADVENDRA DUTT:
Sanjay Gandhi. Congratulations on your

nderstanding. I can give them the idea,
I can give them the logic, I cannot give
them the brains to understand it.

I respect Mr. Chavan very much because
at times he has displayed some principles,
however belated they may be. He was a
Minister then. Who arranged the shoot-
ing of Jayaprakash Narain when he was
leading a procession in Patna? Wasit not
the Youth Congress people, and was it
not from the house of a Congress([) MLA?
Was it a very cthical act? I am amazed,
Mr. Stephen, at your brilliant under-
standing.

Mr. Stephen has called us, the Janata
Party, the Whited Scpulchre, quoting from
the Bible. What is the Whited Scpul-
chre? It is a dead mauseleum enshrining
the bones of a certain gentleman. What
was the rule of 19 months? It was worse
than the Whited Sepulchre, and I am
sure you are responsible, and I am sure
that if Christ were to come to this world
again, he will repeat the same lines.
which he said on the cross: “Fither, for-
give them, for they know not what they
do " This is Mr Stephen's swan song or
dying song. Mr Stephen has called the
Janata Party “a party dominated by
RSS” 1 am amazed at it Mr Stephen
has no experience of the RSS T know it
from 143 and I am proud to be an RSS
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man, I do not hide the fact, I am not
ashamed like your leader. When he
epoke for the first time in 197y March,
he said “hang her, I don"t mind it."
But the leader’s position changed his
mind. What a wonderful change? It is
a change by the chair, not by his intel-
lectual capacity. 1 wonder how the RSS
has dominated the Membership of the
Janata Party. I will give you two ex-
amples. The day 1 entered politics, T was
asked by the RSS to resign from the
office that 1 held and I had to resigned.
Today, I am only an ordinary RSS mems-
ber. They talk of dual membership? Where
is the dual membership?

SHRI C. K. CHANDRAPPAN: You
are a Member of the RSS.

SHRI YADVENDRA DUTT: Yes. I
am proud of it. I am not one of those
who pin Stalin medal or Lenin medal
and go round like a pouting pigeon, RSS
office-holders will have to go out if th
come into politics, and they talk of RS
domination, RSS has nothing to do with
politics. Thev talk about us as communal,
I will give you two examples. When the
entire India was burning after the parti-
tion, my place, Jaunpur, was free from
all communal riots, Why? I challenge
you for that.,

AN HON. MEMBER: You warc a
Mabharaja then.

SHRI YADVENDRA DUTT: 1 might
be Maharaja or e¢x-Maharaja, whatever
it is, People are still there,

One day in Banaras, we had some
discussions with our Muslim brethren and
at the namaz time, it was the RSS that
called them 10 come and offer their
prayers. in a tample. Did anyone else
have the courage to do that? You had
none, You are sheer hypoerities, if 1 may
use that phrase and yet you say that we
arec communal, I am amazed that so
many intelligent men, positg as  great
leaders. are saying like this. Mr. Chavan
I may be forgiven. if T say that I know
a number of people there who had gone
and given Gurudakshinas 1o RSS for their
political «rds. T con tell the amount of
money that they gave, T am sure, Mr,
Chavan wiil vgree with me.

SHRI A. PAIA PAJANCCR: How

much?

SHRI YADVENDRA DUTT: Let  those
people ask, 1 will say. You den't worry
about it, I know of a great gerntleman
who is posing as if he is for secularism,—
I would not name h#n because he is
not present here now—he said to me
“if my wvoting block and the RSS cadre
join, we can turn the wholcl country,”
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Then the RSS was good. In quest of
that, he went to Kanpur, when the head
of the RSS came there and he fixed an
appointment with him at 5.21 p.m.

SHRI A. BALA PAJANOR: At 4.20?

SHRI YADVENDRA DUTT: You
may be a 420,

SHRI A. BALA PAJANOR: You have
a lot of 4208 with you. You are 420s.

SHRI YADVENDRA DUTT: You call
us whatever you like. We have nothing
to say about that. I know what
he talked with the head of the RSS.
He did not go on his two feet;
he went on his four feet. The RSS was
good then, When Mr. Raj Narain offered
prayers and sat with Mr. Nanaji Desh-
mukh and hugged him like brother, then
the RSS was good. It is talking with two
tongues. .,

"ot warirere fee: 7 %7 ¥ T@w 2wF ¢
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SHRI YADVENDRA DUTT: He is
his alter-ego.

So, if it serves onc’s political purpose,
the RSS is good. If it does not serve one’s
political purpose the RSS is bad. This
15 down-right damn hypocrisy and hypo-
crats have no right to call themsclves
cthical or moral,

May I ask—he is a great moralist—
in whose Fiat car he ran round in Uttar
Pradesh? Who was footing his telephone
bill of Rs. 10,000 a month? The Deputy-
Speaker is not here, He was also one
of Mr. Raj Narain's followers. I happened
to be the leader of the U,P, Jana Sangh
Party and the Leader of the Opposition,
They were short of 12 votes for getting
him clected to the Rajya  Sabha.
Mr. Raj Narain came and said, ‘“Brother,
you give us 12 votes,” We were then
very good. Now we are bad, What a sud-
den transformation! Sir, if you will permit
me to use Hindi phrase:

NIEAA T AL, B AR F O E QA
FATT FT FIZ| T qHAT § A4 : FqF B
12 ¥ wg W A W

Mr, Sathe was very pleased to say that
if the Janata Government lives, the coun-
try will disintegrate, 1 wonder what
country. He did not define, Probably,
Bearar may disintegrate and go against Mr,
Sathe and his Empress, But the country
will not disintegrate. This countr} has a
scnse of patriotism; this country has a
sense of strength, There is an inherent
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strength in this country, Those whe
talk of distintegration, I am afraid, are
not patriots, They may be anything else.
May I remind Mr. Sathe and Mr. Q.
Subramaniam about their first speech when
the Janata Governm-nt came in power in
March, 1977 in thisvery House ? I was
amazed, when my hon. friends pose as-
patriots, they tried to arouse the feeling of
north persus south, It may have
been unfortunate, it may have been an acci-
dent that north went Janata and some
parts of south went Cangress, But was it
necessary to arouse that feeling? The very
fact of arousing that feeling  in  this
House shows that distintegration lics
there. Disintegration does not lie here.

MR, SPEAKER: Please conclude

now.

SHRI YADVENDRA DUTT. I have
not yet dealt with the organ-grinder. Let
me deal with the organ-grinder himself,
Mr. Chavan has been pleased to call us,
shall I say, the tyrants of the Harijans
and the backward classes, May I remind
him what happened in Marathwada?
The killings in Marathwada whose mock
Chhatrapati he is were worse than those
in any other part of the country. Those
killings took place under his great chela
who was the Chief Minister. Then, Mr.
Chavan has charged us that the Janata
Party is with money bags. Has he for-
gotten the charge: Who is with the sugar
barons of Maharashtra? Mr. Chavan
has to answer that, .

Sir, there are a large number of points
which I wanted to deal with,But I do not
think you will allow me more time.
I will only say this,

azar dafai  frgig
ufgdsT q@i @ 1

Mr. Chavan wants to form an alternative
Government with defectors and people who
have no ethical or moral standard. He
is not passing a judgment on this Go-
vernment by this No-Confidence motion;
he is passing a No-Confidence on demo-
cracy., Rcmember this and, before you
take any action, think about its conse-
quences and the luss that flows from it,

Therefore, Mr. Chavan, you said it
was your national duty to move this
Resolution: 1 appeal t6 your sense of
national duty to withdraw the Resolution
—not because we are afraid of it but
because the consequences that flow from
the Resolution are dangerous—and beyond
imagination—for this country,

In the end, may I tell you and all my
friends that the cthos of this country—
the tragedy of the ethos of this country—
was egoism. Egoism produced Mahabharat;
egoism produced Jaichand; egoism 1is
producing d-serters. IF you go on hunting,
I am sorry you are in for a disillusion ment
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Our point of view is purg. and sim|

and, in the end, I will remind you again

of a couplet from thc Mahabharat:
wirer sfeda 4 7 & 7 qura o

With these words, I opposc Mr.
Chavan’s Resolution.

SHRI C, SUBRAMANIAM (Palani):
‘When I was listening to the debate, 1 had
a sense of sadness creeping over me
because, today, what is at stake is our
democracy, what is at stake is our secu-
larism, what is at stake is social justice
and also the very integrity of our country.

The Janata Government started with
all the advantages in their way, They
had a fund of political good-will and,
if I may say so, there was a good bit of
my personal good-will also because I
thought this might perhaps lay the foun-
dation for a healthy democracy in our
country: another Party hud come with
an absolute majority and if only that
Party would function in the proper way,
then, more than anything else, this would
lay a sure foundation for our democratic
functioning. Apart from the political
good-will, they had all the positive eco-
nomic factors—a food-grain reserve, a
growing foreign-exchange reserve and,
more than that, a dynamic industrial
structure. If you look into the history of
particularly the public sector indusiry, I
had been in charge of it and I know what
vicissitudes it had to pass through, but
we thought we had got over these problems
and I was proclaiming in this House that
we were In a position to say that the
public sector was much more efficient
than the private sector, That was the
achievement, In addition to that, may I
say they also had the advantage of sca-
soned and experienced leaders. There
was a person like Morarjibhai to lead
them; there was Babuji and there was
Shri Charan Singh, They are all scasoned
hands. But not only had they seasoned
hands but they had new talent also—I
sce sitting before me the mercurial George
and various others, In spite of this, with-
in two years, what is the picture today?
Can they honestly say they have im-
proved their position?

SHRI GEORGE FERNANDES: Yes.

SHRI C. SUBRAMANIAM: This is
the illusion they are still under!

.Can they honestly say they have main-
tained their position, 1 ask, with all res-
t to my friend Mr. George who says it
improved, I hope that would be ans-
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wered later on: I do not want to go into
it now, But then, leave above the various
sections of people which my Leader

mentioned, have they maintained the confi-

dence of their own Party, I ask. Why is

it that today so many people are coming

out of that Party? I am sorry I do not

find the President of the Party here, Can

the President of the Party stand up and

honestly state here that he has confidence

in this Government that it will deliver

the goods? He cannot. This is unfortunately
s0 whether they realise it or not, If there

is some self-realisation, then there is some

hope. I want to tell them that their cre-

dibility is at the lowest cbb,

SHRI DINEN BHATTACHARYA
(Serampore): That was so during the last
regime, during the regime of Shrimati
Indira Gandhi,

SHRI C. SUBRAMANIAM: Might be.
You may accusc us, But they should do
better than what we did.

Why has this happened? We should
look into it. First of all, the initial mistake
was to consider themselves as an integrated
party instead of realising that they are a
coalition, A Coalition Government has to
function with certain norms and condi-
tions, A single party government with
acknowledged and accepted leadership
has to function in a different manner
altogether. But unfortunately they thought
that they had got themselves integrated
and, therefore, they started functioning
as a single party government witk ac-
cepted and  acknowledged  lcadeaship
while, as a matter of fact, they were still
a combination of various Partics and
various Partics continued to maintain
their identity—even as late as a fiw days
ago, Mr.George Fernandes had called a
mecting of the Socialist Party members.
What has happened because of this? If you
apply the norms of a single party govern-
ment to a coalition govorrment, it is
bound to create diflicultics and it has
created all the difliculties, 1 have a great
admiration for the people who belong to
the Jan Sangh and the RSS. They are
very clever people, and they took advan-
tage of this position: they wove them-
selves round the Prime Minister and
began to get all the political advantages,
Whereas the gubernatorial jobs  which
mecan nothing had been monopolised by
one Group,. .

AN HON. MEMBER: Cong. (O).

SHRI C. SUBRAMANIAM: Whoever
it might be. The Jan Sangh—of course,
the RSS, for all practical purposes. they
say, is outside the game of the Janata
Party; that is another clever move—took
full advantage of the position and was
going on gaining more and more political
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advantages, And that was the fear which

had taken hold of —leave alone the mino-

rities and others—the other sections of
the Janata Party, wondering what would
this lead to in the next ] elections,

whether they would at all survive or they
would be dominated by the Jan Sangh.
Unfortunate developments took place,

The Prime Minister almost became a
captive Prime Minister of belong-
ing to my hon. friend who is walking in
now, Mr. Vajpayee, If you analyse many
of the difficulties that had arisen within
the Janata Party, you would find that this
is the main rcason., I submit this be-
cause we have to learn by experience; we
should understand the  realities of the
situation  instcad of imaging that
something  had already happened,
the  integration had already taken
place. This is onc thing which will have
to be kept in mind.

Then, the otherthing which is creating
difficultiesfor them and which wil' continue
to create difficulties for them is that they
promised everything to everybody and,
therefore, ~verybody expected everything
to happen not in the course of time but as

uickly as possible and for each section in
3’Ic communtiy there are patrons in the
Janata Party government in various groups.

Naturally, even if God, as Mr. Morarji
Desai belicves, is with him, itis impossible
to fulfil th= ~xp=ctations and aspirations of
all sections of thc people or even a small
section of the people. Therefore, what
they have created is a disappointment in
every section of the community today and
that is what we are finding today—the
unfulfilled aspirations and expectations
coming up and boomeranging against them.
They have not forgotten the fact that they
are in government today and, thercfore,
they have to play the game of the govern-
ment. Instcad of that, even Ministers,
have started addressing meetings saying,
‘Yes', you may go on strikeand I am pre-
pared to back you up”. How can such a
thinghappen? This is the real difficul-
ty. And Morarji Bhai claims himself to
b= a disciplinarian. If this is the sort of
discipline which isbeing maintained at the
Cabinet level, itisno wonder that indis-
cipline in seeping through the entire com-
munity today. Take any section of the
community today—where is the discipline?
Start from the Parliament downwards or
from the Cabinet downwards—everywhere
today we have this indiscipline sweeping
through and how can an lindisci-
plined nation come up and particularly, a
developing nation? In that, who is to pro-
vide an example for others to follow?
No doubt all of us have got that responsi-
bility, but, certainly, the Cabinet has the
first r=sponsiblity because they are gover-
ning the country. But they have proved
themselves as an  indisciplined lot, each
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accusing the other and then quittin

-And because for that very indiu:iqg.im yogu
give him a higher status, then natural
overybodyelse thinks perhaps this is the
‘way to get advantages., And thatis why
the pressure groupshave started function-

SHRI DINEN BHATTACHARYA
Pressure groups by whom? Under the
Seadership of Shri Raj Narain?

SHRI C. SUBRAMANIAM : And the
pressurc groups——initially they are all
children they have given birth to—all these
problems and it i3 no use blaming us and
whenever this pressure comes, immediatelys
the Prime Minister takesa strongattitude—
‘I will never yield to this.” Take tha bank
employees who are  at thehighest level of
the wage structure. When they wanted
tocreate difficulties, naturally he took the
attitude, ‘Nothing doing’. But what
happened? Within a few days, only Rs. 32
crores were given away to them.? “With-
in this Rs. 32 crores you must be satisfied.”
Is this a small sum? Naturally, the best
way to obtain any concessions or to have
any demands met, just for the asking,
whether it is just or unjust, is to apply
pressurc and that pressure is being applied
in all spheres. This is the dilemma today.

Somebody, put a question—what is
your attitude to bonus? Itisnota question
ofgiving bonus or increased emoluments.
Butshould we no thave some relation to
performance or productivity? Can we
go on increasing wages by way of bonus and
other concessions? Thatistheir demand
without reference to performance or
productivity, Therefore, as far as bonus is
concerned, it should be a bonus for better
performance and for better productivity.
Therefore, let us have some norms and
let ushave anational consensuson this.

Every person has to perform at least at
this minimum level. Over and above that,
if there is performance and, if you think in
terms of providing more incentives for the
better performance, do it. But, what is
happending today? The performance is
going down; but the paymentis going up
and up. Thisis the surestway for inflation.
1f what you have got down for Rs. 100/-
mow you have to pay Rs. 120/, it is the
the surest way for devaluing the rupee.
If the cost of a product prodgged earlier
wasfor Rs. 100/- and if it costs now Rs. 120]-
To that extent, you have to devalued the
rupec. That is the inflation.

Therefore, it is not the problem of the
Janata Party Government but itisa nation al
problem also. Are you approaching this
as a national problem? Are you cven
approaching itas you party problem of
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cabinet problem? No. Itisallindividual
minister’s problem under the Cabinet of
Mr. Morarji Desai. Thisis the real difficul-
ty. And ths is what we are now asked to
face. The Industries Minister says that
‘I have injected dynamism into the industrial
sector and so, production is goi.ng u?.'
Somebody said that he is a Minister for
Br-clcetions and Bonus. 1 think we should
add one more thing—Statistics— Manu-
facturing  statistics. (Interruptions) .
Apart from any otherthing, what is impor-
tant is not mere growth alone but the
content of growth is alsoimportant. Today

want coal. You say that you have
unproved the production of coal but coal is
not available.

Coming to power itis claimed that you
bhave put up 2,000 M. W. extra during
the last year and another 3,000 M.W.
extra thisyear. Butpowerisnotavailable,
Then you immediately blame that this is
due to the previous Government. No.
you do not know how to maintain or how
to service what you have and how to get
the best out of what already exists today.
This is the real difficulty. There is un-
derutilisation of capacity  everywhere.
That is the main difficulty. Immed-
iately you are going to import two
million tons of steel. (Interruption) And
everything has got to be in ported. Coming
to transport, the Transport  Minister
is not here. I now find that Shri Sheo
Narain, Railway Minister, is here. He
says that transport— rail transport—is
working on its speed. When I say railway,
itincludes ports also. The Coal Minister
blames the Railway Minister and the
Railway Minister blames the Coal Minister
and the Stecel Minister blames both  of
them. Where are we ? Can you not
bring about some coordination between
these thre e ministries under your control?

Can you not have some sort of rationale
Coordination so that there is production
of coal and transport of coal and there is
availability of the same at the point where
it is consumed?

We have 1i-d
mittees ag the official level. There aws a
abinet Sub-Committee. But, whatis the
cosition today? Everywhere you are
paying that where there are power projects,
coal is not available or where there is coal
availability, you say there is no power
project. I think there is completely no
infrastructural facility anywhere. But the
Industries Minister goes about saying
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I have done a miracle’ He always
boasts. Take the National Textile Corpora-
ton. For the first time we have carned a
profjt. ‘But. does he know the state of
textile industry during the last two years?
Even the worst mills were making ~ huge
profits. And your 101 and odd mills have
made a profit of Rs. g crores only and you
boast as if these are minting money.  As
far as textile industry is concerned, they
never had itso good but you are getting only
a small fraction. pittance. But you say
you have done a miracle in the Nationalfy
Textile Corporation.] j_

But the most unfortunate thing here is
the non-realisation of the realities of the
situation. And if you go in this way. what}
would happen? Take for instance agri-
cultural sector. You arcall claiming that
you are now producing 125 million or 120
million tonnes. The success has alwavs
many fathers. But a failure becomesan
orphan! Idonotwanttoclaim thatl have
done it or, after me, Babu ji has done it.
Even, if it be so, that it is only the Janata
Government which has done this niracle.
But you should realisc today as 10 what iy
haEpcning in the agricultural sector.
What is the price that ou are
giving 1o the farmer ? You have  fixed
Rs. 100 and odd for wheat. But you go
to U.P. market where ir fact hefarmer is
sclling itat Re coi-. It is the trader who
is geting it and perhaps passing it on
to F.C.1. with a big margin as profit.

Take wvarious agricultural commodi-
ties. In my own state they were not
even able to harvest onion and, there-
fore, they just allowed it to go waste.
In the same way potatoes.
Therefore, increased * productivety
is now giving decreasing returns to the
farmers. Sugar industry is in a muess
today. We thought it was in great
surplus. I tell you if the things go on
in the same way without being mended
very soon, will you have shortage of sugar
in our country. This is how the economy
is being managed but still the genecral
illusion they go about generally saying
that we had never had it so  good.
We arc doing the best possible. But
individually you ask the Ministre he will
say as far as he is concerned everything
is going alright whereas everything else
is going to dogs. Therefore, do not have
a double face. In one place say one
thing and coming to Parlilment to de-
fend yourself say completely other things.
This is the real difficulty today.
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Sir,it is not for the first time but even
during the Budget Session [ said that for
Gods sake perfrom better. Come together
in theinterest of the country and I said we
were all  interested in your suce-
ess, But what has happend. You
are  dis-integrating and we have just
seen a dis-integrating  system, what
a threat it could be. A dis-integrating
skylab was a global threat. A dis-
integrating Janata Party is a national
threat. The skylab threat got removed
only when it fell to the earth. In the same
way it is only by the fall of this government
that this threat could be removed and,
therefore, when hon'ble Members appeal
to us that we should withdraw the Motion
in the national interest the national
interest truly today is that this dis-inte-
grating system should come to earth
as early as possible and something else
should crop out of it. The nation has
a little more confidence left in our po-
litical system today and therefore, I
would appeal to the Prime Minister—
afterall he is a senior politician who
has made a great number of sacrifices—
to set an example and that example
could be for the betterment of the nation
as a whole and, therefore, we are expecting
somcthing big from him and let him
give a new lead and a new direction
where we efface our self-intercst and
look only at the national interest. It
is in this context that we have moved
this motion and I have no doubt in my
mind that every party here and every
individual here with national interest
in his heart would vote for this motion
to ensure that this dis-integrating systern—
brought to the earth as early as possible.

THE MINISTER "OF INDUSTRY
(SHRI GEORGE FERNANDES : Mr.
Speaker, Sir, Mr. Subramaniam has

made a very fervent appeal to the -

Opposition to  vote thii  government
out and to bring in its place an
alternative which  will be better than
what we are. I presume this is the
alternative.

Sir, people who were voted out of
power by the people of this country less
than two and a half years ago—two years
and three and a half months to be pre-
cise, I presume—that is the better alter-
native that Mr. Subramaniam has in
his mind.

Sir, when the hon. Leader of the Opposi-
tion moved the No-Confidence Motion,
he said this, that he was doing a national
duty. Sir, I did not know at what
point of time the hon. Leader of the Oppo-
sition decided that he had to perform
a national duty—a national duty in
the context of the failures of the Janata
Government and the kind of situation
which, according to him, the Janata
Government had created during the last
2 years and 3 months in which it has
been in existence. He listed out the
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failures—political, economic and social.
“{ell. Sir, I presume that success and
failure are invariably rclated to a cer-
tain achievement at a certain level.
In other words, youhavea bench-
mark, against which you measure success
or failure. I would like to ask the hon.
Leader of the Oppgsition :  What is your
bench mark against which you are going
to judge the success or the failure of my
party’s  Government ?  (Interruptions).
I shall discuss with you the spirit of 1977.
That spirit is very much alive in this
country. [ shall discuss it with you.
Let us come to the vital issue.

. MR.SPEAKER : Let there be no
interruption. Let him proceed. Don’t
get excited.

SHRI GEORGE FERNANDES : I did
not like to speak because I know it hurts
them. Sir, what is the bench mark
against which they are going to
judge our performance and say that we

ave failed ? In 1975-76 and 1976-77—
during those two years,—when we had
the emergeney, I was in the underground
for about a year and it was during that
period of time that you—most of you
who are now seated there—were cele-
brating what you call ‘the dynamic de-
cade’ of economic achievement: -+

AN HON. MEMBER : Dynamite
decade. (Interruptions)

MR. SPEAKER :Kindly allow him
to proceed. What is all this ? Let
the debate go on.

SHRI GEORGE FERNANDES:: - - ‘the
dynamic decade’ of economic achieve-
ment led by a person whom the present
Leader of the Opposition called, ‘My
Captain and my Doctor.” He said,
‘My Captain and my Doctor.! I was
sitting therc right in the opposition.
I was sitting right there, just behind
where he was sitting earlier. He got up
and said ‘My Captain and my Doctor’.
That was in the Fourth Lok Sabha.
I was shocked to hear him say ‘My Cap-
tain and my Doctor’ .

SHRI YASHWANTRAQ CHAVAN
(Satara): She was the head of the team
and captain of the team. She was
my captain. What is wrong in it ?
“What is the use of saying it now ?

SHRT GEORGE FERNANDES : Sir,
I am indeed happy that the hon. Leader
of the opposition has recalled or recollects
the fct that he said that the person
whé headed the dynamic decade was his
Captaln. And I presume that he would
want to judge us by the performance
of that dynamic decade.

Now, Sir, what is that dynamic decade’s
rformancc against which he would
ike to judge us ? Sir, we have becn
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n for only 2 years and 3§ months
-._E and we could not have d:slken the
2nuhyu.
at.

SHRI .C. M. STEPHEN : (Idukki)
Ask Babuji.

We could not have done

SHRI GEORGE FERNANDES: Babuji
will give reply to you at the riate
time. Babuji is capable of taking ecarc
of himself and taking carc of all of you.
Let us disscuss the achievements of the
dynamic decade because, [ presume,
Sir, that my Government‘s performance
will be judged against the performance
of the predecessor Government. I am
not giving the performance of five
years or six years. or even two-ycars of
gmﬂ‘gmzy performance, but 1 am
giving 10 years of your dynamic decade.
And my Government has been in exi-
tence for two vyears and threc months
and the kind of thing that has been said
here since yesterday, if you see the
debate:-- -+ -what were the terms
used by each one of them ? Of course,
Mr. Stephen has a great talent for the use

of the English language. He can de-
velop from one alphabet a philosphy
though that can also hurt him because

his name also starts with ‘C'. Yesterday
you said that the country was going
shead with a momentous speed. I am
quoting you. You said ‘momentous
speed’. Then these people eame in, that
is, we. on the basis of the farmer
momentum, for one ycar it went on and
then what happened ? I would again
quote Mr. Stephen.

“You have converted a galloping
cconomy and development {into
a complete ‘under development
and you have put it in backward
$QI|)'

Now, Sir, here are the statistics. I know
you like the statistics when it suits you.
These are not my statistics. These
are your statistics. After all it is so
beautiful to be general and it is so hard
to come to the specific. It is so beautiful
to say “you have not done what we

cted you to do’. But it is very
S;E::ull to be reminded of what you
did. What you did during the 10 years
of dynamic decade ? What did you
do Where shall we start ? Since
you are going to decide, since Mr.  Subra-
maniam has given a call now for
overthrow of this Government and its
replacement by a great new Government
consisting of you all th hon. gentle-
men over there, I would like to know where
you want to start 7 With your dyna-
mic decade-:--? Under the leader
of the opposition ? Under your cap-
tain and doctor and leadership begain,
the number of people who lived below
. w! erty line was 240 million. When’

-
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your dynamic decade ended the number
went up to 420 million. These are
not my statistics. These are your sta-
tistics. Your leader was captain, she
was than the Chairman of the Planning
Commission apart from being the Prime
Minister and dictator. These are your

statistics and.......... swhen I
mention ‘statistics’ you all started
making noice. You dislike statistics.

Statistics started since when ? It is
not my own statistics, but it is your own.
My statistics are yet to comec. These
arc yours. Thcsc are Emergenzy period
statistics, the observation of the dy-
namic decade during thec course of which
you spent several crores of rupees to
mislead the people, to deceive the people
to fool the people, about your perfor-
mance of your dynamic decade. When
you atarted, 240 million people were
below the poverty line and when your
dynamic decade brought to close, 420
million people were below the poverty
line. Is that you arc going to j ?

Jjudge ?
Is that the bench-mark ? 1 would like

. to know. Where do you want to go ?

Yoy want to talk about what you fed
the people of India, how you clothed
the people of India, how you look
after the basic simple economic needs
of the people of India. Is that where
you want to start °?

The people of this country depend
on pulses for th ir protein needs. You
know what happened during the dyna-
mic decade. The availability of pulses
fell down from 60 grammes per day to
42 grammes per day. This is the decade
of achievement. That was your care of
the poor. It is so easy to glibly refer to
the poor, to the hataoing of the garibbi,
etc. It is very easy to say so. This is what
you did and how you performed.

SHRI C. M. STEPHEN: Why do you
suppress the fact that pulses is one com-
modity which was in shortage during that
period.

SHRI GEORGE FERNANDES: Then,
we have improved and increased the
output during the last two years.

What about cloth ? How did you clothe
the poor of this country ? When the
dynamic decade began, onean average,
15'5 metres of cloth was available per
head per annum and in ten years, you
brought it down to 13 metres per head per
annum. This is what you did. I wish,
you gentlemen, at teast should be willing
to be educated since you have got to
run the Government, as Shri Subraman-
iam would like you to do.
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Then, sugar. You may, of course, say
that the poor do not eat sugar. it is only
meant for the rich. You may say that if
you want, We have brought the price of
sugar down and we have produced more
sugar than you ever produced. This is
what we dil:{. And what did you do ?
When the dynamic decade began, the
per capita sugar production in this coun-
try was 7 kgs. per annum, and when
the dynamic decade ended, it came down
to 6 kgs. per annum. And in the last year
for which the production figures are avail-
able, we have been able to raise it to
10 kgs. per annum.

Then, how did you make the people

walk about ? Do you know the figures
relating to the footwear, rubber or lea-

ther, you produced in terms of number
of pairs ? When t}:;: E;iynmni:: decade
began, you oduce -g crores pair,
leather ?a.nd p:ubbcr, of footwear. Of
course you can say that you do not expect
the poor to wear footwear. That is not
our concept of the poor; you may say that,
When the dynamic decade ended, you
brough' down this figure of 6-9 crores to
5 -4 crores pairs of footwear, leather and
rubber. What was the result ? Assuming
that one pair of footwear was used by a
person for year, whereas 41 crores of
people had nothing to wear when your
dynamic decade began, and when it
ended, 54 crores of people had nothing
to wear.

14 is necessary for me to point out all
this to you, because you have been dis-
cuming about our performance. I shall
come to our performance later. I am
laying the bench mark. Shri Vasant
Sathe, you must understand this; you
have studied a little bit of economics,
others may not have. You made a
beautiful speech; 1 was genuinely moved
by your speech.

SHRI VASANT SATHE: From where

have you manufactured all these statis- |

tics 7

SHRI GEORGE FERNANDES: I will
tell you; it is necessary for me to answer
this question. These statistics are all
available in the Parliament Library and
the books from which you can get them
are: A Decade of Achievements, 1966—75
published by the DAVP, Government of
India and which was on exhibition near
the Janpath Hotcl, organised by a very
close personal lieutenant or Assistant of
the then dictator and which even while
I was underground, I was to visit and
collect personally, for your information,
Then, these figures are taken from India,
1975 published by the Ministry of Infor-
mation and Broadcasting in the year 1976.
These figures are taken from the Statistical
Pocket Book published by the Central
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Statistical Oraganization of the Govern-
ment of India in the year 19%6. You
can get them from the Library.I am
giving you these ready references; I am
saving you the bother:

17 hrs.

Then, they talk of infrastructure. Shri
Subramaniam spoke today and Shri Naik
also said many things yesterday; I do
not sec him around, I have to tell him
something. Yes. I shall come to “Small
is beautiful”’, and toMr. Naik. Or,
should I say it rightnow ? Mr, Naik
would not understand the meaning of
““Small is beautiful” and he would not
understand the meaning of takli and
charkha, about which he joked and laughed
yesterday. It was from Gandhiji that
we got‘‘Small is beautiful.” Tt was
Gandhiji from whom we got takli and
charkha. He was telling this nation, “We
do or die”, and went with thesc tokli
and charkha into the prison at Yeravada
in Maharashtra. In the same Maharashtra,
in Pussar, Mr. Vasantrao Naik was recruit-
ing soldiers for the British Army and
raising money for the War Fund, 2s the
Chairman of the National War Fund
district committee. How can he under-
stand it ? So, he jokes here; he jokes about
our industrial policy, Small and Cottage
industries, and about the industrial policy
which is taking jobs to people who never
had gobe. I am sorry I had o say this,
Mr. Stephen ; you will forgive me for having |
said this, if you want to.

I was terribly taken aback, to say the
least, yesterday when hon. Members,
particularly those who have been a part
of the freedom struggle and part of the
Gandhian  tradition, applauded Mr.
Naik when he talked on tatli and charkha.
They applauded him yesterday. I was
here, listening to his speech.

SHRI SAUGATA ROY: He joked
about your concept of fakli. (Interrup-
tions).

SHRI GEORGE FERNANDES: I will
explain my concept. Don’t worry. Please
have some patience. The less you obstruct
me, the more you will hear [zom me. Beca-
use you talked about the inadequate infra-
structure—Railways, Ports and what have
you ; vou talked about all this—how
steel is not available and so on and so
forth.

You know what happened, Mr. Subra-
maniam, the hon. former Minister of
Industry.
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SHRI C. SUBRAMANIAM: I don’t
claim as much knowledge as you do.

SHRI GEORGE FERNANDES: Thank
you w%hmuch. You know what hap-
pened. en the dynamic decade began,
you were producing 9-3 Kgs. of steel per
head per annum. When that dynamic
decade was put to an end, you started
producing 7-8 Kgs of Stecl, per capita
per annum. This is what you did and
created. (Interruptions)

AN HON. MEMBER: You are im-
porting it now at 'double the price.

SHRI GEORGE FERNANDES: It is
against this back-drop that 1 hope they
will judge our performancc. What is our
performance. We shall come to our per-
formance. (Interruptions) Last year, our
industrial growth was 8°;. In the current
year, there were problems. In March, April
and May we had severe problems. In
spite of those problems, we have been able
to maintain an industrial growth rate of
5% . I want to assurc the hon. Members
on the Treasury benches and those in the
Opposition, that we shall achicve, even
duning the current year, a growth rate
of 897, and we shall try to improve on the
growth rate of 8%. (Interruptions)

Yes; we had problems of power. In
Koyna, where they were gencrating 640
megawatts every day, it came down to 50
megawatts. The lakes went dry, We had
problems in West Bengal. OQur comrades
from the CPM will be able to explain those
problems. And they will tell you that they
are problems of your creation. They will
tell vou that.

SHRI JYOTIMGOY
tely.

SHRI GEORGE FERNANDES: We
have problems; but we shall overcome
thosc problems. And when we talk of
the growth rate, it may concern industry
or agriculture. Now about agricultural
production. Yesterday, one of my hon.
colleagues mentioned, while partici pating
in the debate, that we shall not take the
view that when we have a good harvest,
it is duc to our Prime Minister; and when
it is bad harvest, it is due to the
failure of the monsoon. We shall not
take that position, Last year, agricultural
producetion was a record 1265 million ton-
nes; and this year agricultural production
has surpassed all records, and we are at
130°5 million tonnes. We shall improve
on this. You do not like statistics. What
can 1 do ? How will you learn ? 435
per cent of the total public expend iture
in this country will go into the rural
sector, agricultural sector, village sector
of our economy. That is what our econom’c
results are showing today.

BOSU: Absolu-
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| Mr. Gopal, I find that you are finally
j @etting nterested in statistics.

(Interruptions)

SHRI K. GOPAL (Karur): It is very
good for Ghoupaty beach, not for Parlia-
ment.

. SHRI GEORGE FERNANDES: When
it hurts, it becomes Choupaty. I can
sce that.

SHRI C. M. STEPHEN: Perhaps he
will teach you tomorrow.

SHRI GEORGE FERNANDES: I am
always willing to learn. That is why I am
here. Since you are not willing to learn,
that is why thjs has happened.

SHRI VASANT SATHE: His master
gas not helped the Janata Party stu-
ents.

SHRI GEORGE FERNANDES: When
I said 4325 per cent of the total plan outlay
in the next five years is going into the
rural sector, agricultvral sector, it s
Rs. 33,000 crores in mobetary terms.
Rs. 33,000 crores going into the rural sector,
agricultural seclor means 1-1/2 times the
total outlay in that sector ‘n monetary
term that you had put there for the last
30 years. Of course, the value of rupee
has gone down; and how much during
the dynamic decade alone it has gone down.
Let wus start from 1947. The hon.
Leader of the Oppositien was th~ Firance
Minister for a short wkile. Itstarted durirg
v the dynamic decade with 54 paise. 1ts value
| was 54 paise in ten years and with dog-
«gedness and perseverance your captains
 had broughtit down to 25 paise. So,
you had a problem. I agree that the value
of the rupee has gone down. But taking all
these factors, the fact is that Rs. 33,000
crores which is 1-1/2 times the money
which you had put in the rural sector in the
last 3o years is going there. 1+ 7 crore hee-
tares of land will be brought under
irrigation in these 5 yeats.

Yesterday, Mr, Nayak was very eloquent
on how the irrigation programme was
started very early and how it was fructi-
fied much later. Of course, that was your
tradition. We are not doing that thing.
We have gone into the small and beautiful,
which he does not like. He is so fascinated
by large. From Pusa to Bombay, I know
that it is a long distance. But, somewhow,
or the other, he is so accustomed to
Bombay and its largeness that he has for-
iﬁtten Pusa which is small, which is beauti-
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I am sure, Mr. Vasant Sathe will agree
because he is not very far from Pusa.

SHRI VASANT SATHE: I say Pusa
is heautiful.

SHRIGEORGE FERNANDES : Thank
zou. During the last-two years 5-1 million

cctares of land was brought under irriga-
tion in small projects, in bcautiful pro-
Jects; and this is what has contributed to
increase food production: and food pro-
duction will continue to go up. Where will
you compare your bench mark. When you
say about our economic performance, you
say from this galloping rate of growth,
we have taken the country back. Mr.
Stephen, which was the galloping rate of
growth' during the dynamic decade? And
I tell you something about how that
galloping rate of growth was. The gross
national product per capita income
when the dynamic decade began was
Rs. 331-1 per head per year: and in ten
years, Mr. Stephen, you galloped so far
and your captains and your leader did so
well—thc Leader of the Opposition—
that we reached Rs. 337+ 5. In other words,
in ten years, the increase was exactly Rs,
6:90...... (Interrpttions)

SHRI K. GOPXL: What was the popu-
lation then ?

SHRI GEORGE FERNANDES: We
are discussing per capite income: that is
the trouble with them; they refuse to
learn. I think in planning one always
takes care of the increase in population.
However, I shall give you the statistics
about your galloping rate of growth.
In 1971-72, the growth rate was minus o' g
per cent—galloping; in 1972-73 it was
minus 3:C per cent, further down. In 1993-
74 it was plus 2-9 per cent, in 1974-75
it was minus 1 per cent. In 1975-76 with
two vears of emergency with you it was
plus 6-8 per cent. In 1976-77—what was
it, emergency fruits, gains of emergency—
when the gains of emergency started
coming in the growth rate fell down %y
0-06 per cent. In 1977-78, the very
first year of the Janata government, the

_-Tate went up by 5'2 per cent. Last year

despite all the problems, with 8 per cent
industrial grow& rate and 3 per cent agri-
cultural growth rate, we have been able
to maintain a growth rate of 3-g per
cent. This is the achievement. I should like
to kncw, when the hon. Leader of the op-
position is going to reply to the debate,
what his bench mark so far as our economic
performance is concerned. Will you weight
this against the dynamic decade and its
performance and the galloping rate of
growth of Mr. Stephen; will you compare
us to that and then say that Janata govern-
ment’s performance is dismal and the in-
dustrial and economic scene is all going
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We have problems in the economic
sector; we have problems. Despite these
problems we are doing well. Mr. Subra-
maniam told us, appealed to the Prime
Minister to sec that the growth was
balanced. It is a balanced growth. We
have done extra-ordinarily well. I am
proud of the achievements of the Janata
party in the last two years in so as
management of the economy is concerned.
We have problems and believe it or not,
they are problems of a fast rate of growth.
Hon. Members are speaking about steel;
I know there are questions about steel.
Cement, yes, there are questions about
cement. There are shortages in a large
number of essential commodities. How
do those shortages come in. They had
planned for annual growth of about 3—s5
per cent. Currently, as far as cement is
concerned, steel is concerned, the basic
inputs in industry are concerned, the
growth rate is between 10 and 15 per cent.
have problems; the infrastructure is
unable to meet the growth. They had
planned for agricultural decline, but we
have boosted agricultural production.
Take the problems of transport. They
did not care for the ports. What was their
investment in ports, I ask Mr. Supraman-
iam. What was their investment in the rail-
ways, I ask Mr. Subramaniam. What was
their investment in transport infrastruc-
ture. Look at the production of the trans-
port sector. Their production was 35—
40,000 commercial vehicles for the last,
God knows how many years. The first thing
that we did was to improve that SECTOR.
Last year in the transport sector, auto-
motive sector, production went up by 35
per cent in 1977-78 the production went
up by 42 per cent last year we produced
60,000 commercial vehicles in this country
and put them on the roads. We are main-
taining that rate of growth this ycar our
target is to produce at least 80,000 com-
mercial vehicles in this country, double
the number of what we inherited only
2 and half years ago; that is what we are
up to.

SHRI SAUGATA ROY: This is a so-
cialist convention.

SHRI GEORGE FERNANDES: This
is not a socialist convention. I suppose
it hurts you to discuss Socialism. Does it
hurt you to be educated on socialism ?
(Interruptions)

"So, whereby economy is concerned, I
want hon. members to realise that all their
arguments are hollow, they are baseless
in terms of output, in terms of production,
in terms of growth. The Janata Govern-
ment’s performance is an excellent per-
formance and we are proud of that per-
formance. (Fnterruptions)

MR. SPEAKER: This is not the ques-
tion answer session.
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SHRI GEORGE FERNANDES: We
have been told that in terms of the political
management of the country there are pro-
blems. Our party has been under attack.
We have had problems in our party.
Everybody knows this. I do not want to
discuss my party problems on the floor of
the House. We have problems in our
party. I am conscious of the fact and 1 am
surc the Housc is conscious and the
Nation is conscious of the fact that we
came from six differcnt streams to form
one stream. We camc from six different
strecams. 2 1/4 years ago we belonged to
six differcnt parties or groups. There were
four partics and all other organisations
that came into existence, We came from
these six different streams to converge to
form one main stream. We were ideologi-
cally differing temperamentally, differ-
ing people. Of course, we have ambitions.
Why should I hide the fact ? After all one
is in politics, one is in public life. If there
were no ambitions which is also coupled
with an element of altruism, one would
not be in public life. If one were only
altruistic person, then one would be a her-
mit. One would be doing service in some
rural arcas. Onc would not be in public
life in the manner in which a politician
is. If one were merely ambitious, you
take the country where you and your lea-
der took it. And all of you accepted it
on June 26, 1975. When ambition and
altruism blend in a proper mix, that is
where you can really run demecratic poli-
ticc and where a democratic party, Mr.
Sathe, please listen......

SHRI VASANT SATHE: Both things
combined.

SHRI GEORGE FERNANDES: 1
thought you are proud of your fortitude.
Be proud of it. Do not brush it black.
So, this is where we are a democratic party
and with powerful personalities, with clash-
ing ambitions, with ideologically different
and differing backgrounds, we have our
difficulties. I am not trying to brush those
differences or difficulties under the carpet.
We have that.

If hon. members of the Opposition were
to speak about different voices in which
we speak, for instance, about bonus ques-
tion to speak that only in my party there
are differences on this question, what are
your views on this question ? I am not
asking to-day’s views. In the ycar 1974

! at 2+ g0 in the night, you sent Border Secu-
rity Force Acroplane to Lucknow to arrest
me and bring me and put me in Tihar
Jail at 5 O’Clock in the morning and
there was adjournment motion moved in
this House and on the 8th May, 1974 the
Railwaymen struck work, and on gth May,
1974 there was No Confidence Motion
moved in this House. May I request all
of you, hon. members of the Opposition
to please go to the library and read what
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your leaders spoke on the bonus issuc, on
the workmen, on their demands and all
that they said ? Will you also go through
the newspapers and find out all that your
police, you military, your Territorial
Army, your Border Security Force, every
rcpressive organ of the State did ? Will
you please find out what they did ? Will
you please go through the newspapers
what hon. members of the Oppositioh
said ? Will you go through the newspapers
and your speeches ?

SHRI C. M. STEPHEN: You brought
about strike on this. For the last 2 1/2 years
you have been in power. What have you
donc about that ?

SHRI GEORGE FERNANDES: I
will come to that.

I thought the hon. Mr. C. M. Stephen
was also concerned with certain philoso-
phical discussion because he is very philo-
sophical in speeches. I read his speeches of
1974. They amused me, the kind of the
speeches that he made, the way he wanted
strike to be suppressed, the way he asked
for the strike to be suppressed and to-day
he supports the demand for bonus, Mr.
Stephen !

SHRI C. M. STEPHEN: I ask you
to redeem your pledge or get out. That is
what I say.

SHRI GEORGE FERNANDES: We
will redeem our pledges. We shall re-
deem our pledges, Mr. Stephen; we shall.
But since cach one of you day in and day
out in this House and outside talk about the
differences among us on the bonus ques-
tion, I am only trying to test your own
sincerity and your own conviction. Are
you men of conviction or arc you op-
purtunists ? What are you? In 1974
you suppressed the railway strike and
today you say, ‘‘Are the railwaymen
getting their demands ?”

SHRI VASANT SATHE: You arc a
great opportunist. Why don’t you ask this
question to yourself ?

SHR1 GEORGFE FERNANDES: So,
Sir, we have our diffcrences and we are
trying to reconcile them. As I said, we have
come from different streams and we are
trying to reconcile the ideological, personal
and other differences that exist between us.
But on the other hand, what happened
to you ? You went to the polls as one
party. How many are you today ? What
is the latest country from Kanyakumari
to Jammu and Kashmir ? How many
are-you ?

AN HON. MEMBER: They do not
know !
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SHRI GEORGE FERNANDES: They
do not know | That is the alternative Mr.
Subramaniam wants—' Throw the Janata
out and bring this in’’. Is this the alter-
native you are speaking of ? Is this a better
alternative politically and economically ?
I showed you your bench-marks, Politically
is this the a.rtcrnal:ivc you are speakingl
of ?

The hon. Leader of the Opposition was
to speak about the social situation. He
said—his words were very moving—
““Where the Harijans are concerne he
live in the same neglected condition.”

SHRI DINEN BHATTACHARYA :
You are doing onc disservice to the people
and to the nation by uniting them together
—the two black sons of the Congress !

SHRT GEORGE FERNANDES : As
I said, the hon, Leader of the Opposition
was to speak abou! the same neglected
condition in which the Harijans are, In
other words, there is no bench-mark, Mr,
Subramaniam, for a better Government,
Your cwn Leader of the Opposition was to
say vycsterday that the Harijans are in the
sam¢ neglected condition, But  are they
reallv? You talk of atrocities on Harijans,
Do you know the number of atrocities ag-
ainst Harijans in 19717 Do you care to
remember?  According to your own statis-
tics, the number of atrocities against Hari-
jans was 2127 in iGg71, 2384 in 1972 and
275% in the first six months alone of the
year 1074. {Intcrruptions),  Then why
do vou speak of them? What is your
bench mark when you talk of a better alters
native for the Janara? Where do you want
to draw the line?

SHRI C.M. STEPHEN: See your

clection  manifesio.

SHRI GEORGE TFERNANDES : 1
am on my own manifesio and T wani to
promise the hon, Leader of the Opposition,
I want him to know (hat_consciously and
deliberately we have scen to it that the
Harijans get a better deal in this country;
that it is not reservation only in terins cf the
class 1V service. This is what rescrvation
has come to mean in this country. Ii is
not merely job reservations in clas 1V
sector as sweeper,  NO, Sir, It
is providing them with oprortunities across
the country, We are setting up special
corporations and making available resour-
ces for them. We are making money
available to them. The entirec  thrust of
our industrial policy is moving into the rural
areas, This is where we are providing them
with opportunities . Last year we trained
60,000 young boys and girls belonging t
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Harijans, minorities and backward ccm-
munities to weave carpets. This year we
are training another 60,000, This is
where  we are making them economically
self-reliant. The entire  thrust  of our
cconomic policy through the Khadi and
Village Industrics Commission, the Fard-
looms Board and the Handicrafts Board is
aimed at_ ameliorating the conditions of the
Havijans, the Tackward “and the poorest of
the poor in the rural arcas. Last year

we produced 11 per cent more clodh in the

handloom sector, 'That much of more mon-

ey went in the hands of the rural poor and

not in the hands of the big people of whom

Mr. Vasantrao Naik is the great admirer.

They are poor people, backward people,

minority communities people.  Then what

exactly 1s your bench mark against which

you want to judge us?

You spoke about the Christians. You
spoke about the Frecedom of Religion Bill,
I am glad, you spoke about it. I am glad
that Mr. Stephen referred to it, 1 am glad
that the hon, Leader of the Opposition has
referred to it. And this is one other issue
where you have, perhaps, found us speak-
ing differently. My friend,my collczgue
in the Cabinet, Mr. Mohan Dharia, for
instance, very emphatically said in Cochin—
in your own homc State, Mr, Stephen—
a few days agothat as long as there arc |
people like him in the Jenaia Party and
Janata Government—and he was speakirg
for himself—the Freedom of Religion 1il)
shall not be passed, He has said it. Lut
what have you done? A Private Member’s
Bill, across the country you have tried 10
project it as a Janata Government or
Janaia Party Bill. Is this hcnesty?>— T
ask the Leader of the oppusitiou, I ask
hon, Mr. Stephen.

SHRI VASANT SATHE : The Primie
Minister has supported it

SHR1 GEORGIL JFERNANDES : The
Prime Minister never said it. 1 am soiry,
you cannot be unfair to the Prime Minisier,
The Prime Minister has nover seid thar i
is the Government's policy or a Goverrment
Bili. The Prime Ministor bas exprossod
his personal views which you have used for

your personal purposes(Shall I for the benefit
of the hon. Member fromi the North-Fasicrn
part, who said that we are treated as fourth
class citizens, moke only two sutmissions?
'm-ll:mmfg three Chiefls of Staff who.
are concerned with the defence of the coun-
try—the General of the Aimy. Cereral
alhotra, I do not need 10 tell yvou his
community or rcligion, the Chief of the Air

Force, Air Chicf Marshal Latif; T do not need
to tell you his community and religion;
he is a Muslim, and the Chief of the Navy
i ira, a_ Christipn™) What
want? c

{a] {4
of our motherland is in the hands of three
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top Generals belonging to three different
communities, The Janata Govermmnent
did it and this has happened for the first time,

SHRI VASANT SATHE : Arc you su?-
gesting that you superseded some people
to achieve thizor what isit?

SHRI1 GEORGE FERNANDES : I tell
vou this, I know Mr. Sathe you arc a very
clever man and vou think that you always
put very clever questions, We did not
supersede anybody. You used todo that
in rder to prevent the Muslims........
(Interruptions)- The pointis . if the Janata
Government were anti-Muslim, anti-Chirst-

* ian and anti-minority communities, then,
Sir, the Janata Government should have
superseded Admiral Parcira and Air Chief
Marshal Latif. This is the prool if proof
is needed, of the secular character of the
Government,

SHRI C.M. STEPHEN : You are not,

SHRI GEORGE FERNANDES : We
know what you did. We can produce any
amount of evidence if you like.

They talk about this Bill. Have you
forgotten the Madhya Pradesh Bill, Mr.
Stephen ? - T

. SHRI C.M. STEPHEN: That Bill
\ was when the Jan Sangh Government was
there.,.......(Interruptions).

SHR1 GEORGE FERNANDES : Plcase
correct your information,

SHRI C. SUBRAMANIAM : May I
request the Prime Minister to keep the
Services out of politics?

SHRI GEORGE FERNANDES : The
whole thrust of the Opposition has been to
call my Party a communal Partv, The
Oppaosition  inside  this House and out-
side his called my party as an anti-Cliristian
Pariv, I come from the Chrisiizn com-
muary...s (Iaterenptions). T am irying o

) clarify the position.

SHRI A, BALA PAJANOR : Be clear
on the Bill. Donot try to defend it or try
to confuse us by givine a different angle,

SHRI GEORGE FEENANDES @ Then

the ¢guestion about  the law  and  order

l situntion was arised. Tt was mentioned by

Shri Nuik ~and offiers that this is the first

time~ in the hisiory of India that the arm

and pmlice clashed. What  has appc-nc5

i3 very unlortunate,  But have you forgotten

19737 Have you forgotten what happened
in Uttar Pradesh?

SHRI C. M. STEPHEN : The  Chief
Minister resigned asa  result of that.

JULY 12, 1979

SHRI GEORGE FERNANDES : The
Chief Minister was promoted as Union Mr-
ister, Mr. Stephen. Do not forget your
history; at least remember your history.

What happened in 1967, when the, pre-
gent  Leader of the Opposition was t
Home Minister,  YYas not the Border Secu-
rity Force moved in? Did the Border
Security Force not drop ‘icar gas shells?
cevea{Intennuption:). The  man  thyough
whom you operated is Ctmmandam-&trncr-
al  Shri Rustamji and 1 am reading his
document,

“It was the 14th April,1967 and just by
chance I happenced to be in the roum o
the Home Secretary when the problems of
the Delhi police came up. The Delhi
Administration wasin favour of taking
strong acticn to arrest some of the police-
men who had shown offensive conduct. For
three years they had been agitating for
removal of their grievances, and nonc had
listened to them, They, had put up post-
ers, organised public meetings, refused
to take their pay, vnce, and worst of all
| they had shouted slogans. All because
their Union was not recogniscd, and no
| redress could be  secured.”

Then what happened? They organised
a satyagraha, He says :

*The satvagrahis ran through the lane
and collected in tront of the hous of  the
Home Minister (Shri Y,B. Chavan) where
they sat down according 1o tle standard
plan of satyagraha, while their lcaders
addressed them,”

Then what happened the next day?

““The next day the BSF encircled the
Satyagrahi group tighdy and mcekly led
them away. This was all that happened
as fur as the Delhi Police strike was con-
cerned,  Newspapers  higllighicd  the
imrginary  dangers. all types of rumours
and reports civenlaied in the capial,™

Then you dropped tear-gas ghecls a [ew
vards awav fromn Tin Murti, much 10 the
dismay of the wives and childron of the
people residirg there, crcaied a simoke screen
and took awav the pocessionists,

As for the bullets the hon, Members on
the other side should at least keep quiet,
I think they owe it at least  to their party
to say what happened during their regime,
So far as UP is concerned, again Command-
ant  Rustomji savs :

“The next morning the Defence Secretary
(Skri Govind Narain) and I were asked to
go at once to Lucknow. The P.A.C had
resisted disarming, the shootind had started
Army and police shot it out in several
places. In Banaras, Sultanpur, and Kanpur,

L1
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there were open battles, The first day's |
tally seemed to indicate that there were

between 100 to 150 casualties , mostly in the

police, though the army suffercd a few losses

too. army hw-‘f
more__thap they “could chew, and several

battalions of army and pdlice had to be

moved by air all over Uttar Pradesh te sup-

port the units in the field.”

You know how many hundreds were killed,
Shri Saugata Roy. This is how bullets
were used then. This is what happened
then, Soifone discusses the law and order
liluation, this was the law and order situa-
tion,

So, it is your bench mark against which
you are going to judge the performances of
the Janata Government. Your economic,
social, political and law and order argu- |
ments against the Janata Government are
ho!!ow 1 agree we have our problems, I ‘

(Rat we need to perform bietter, I agree
that the people had tremendous hopes and
expectations on the Janata Guvernment.
The people voted us %0 power two
and a quarter years , so that their
expectations and aspirations will be fulfilled.
And I want to asure the House that (it
shall be the duty of our Government to see
that all the pledges that we gave to the
people, every one of the pledges that we gave
to the people are fulfilled. For two and a
quarter years we have laid theToumdations,
we shall proceed. further and see that these
promises are fulfilled and I only hope that
the House , and particularly the Oppaosi-
tion, will give us all the support that we
need to see that these pledges are fulfflled.

With these words, I oppose the motion
that the hon™®¢dtler of the Opposition has
moved and I urge the House to reject it,
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‘PM’s protest to Jamat Ulema-i-Hind

The Prime Minister, Morarji Desai has
objected to Jamat  Ulema-i-Hind  using
Mahatama Gandhi’s name for their cur-
rent Satyagraba against the Government’s
policy.”
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Mr. Chajrman: The House stands
adjourned till 11,00 a,m, tomorrow.

18,00 hrs,
The Lok Sabha the madjourned till Eleven of

the Clock on Friday, July 13,1979/ Asadha
22, 1901 (Saka),



